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[Shri S. M. Banerjee]
Bismil's sister was starving till the
other day who has now been granted
a pension. Since it has come in the
press, 1 wanted to make this correc-
tion.

12.07 hrs.
*DMANDS FOR GRANT—contd.

MINISTRY OF SCIENTIFIC RESEARCH AND
CULTURAL Arrams—contd.

Mr. Speaker: The House will now
take up further discussion and voting
on the Demands for Grants under the
control of the Ministry of Scientific
Research and Cultural Affairs.

Shri Radhelal Vyas.

Hon, Members who have had no
opportunity till now will kindly rise
in their seats.

Some Hon, Members rose—

S8hri Raghunath Singh (Varanasi):
We reserve ourselves for future,

Mr. Speaker: I would like to distri-
bute opportunities to all hon. Mem-
bers as far as possible. Therefore
they will decide for themselves.

Shri A, C. Guha (Barasat): I will
like to take only four or five minutes
to say a little about the history of the
freedom movement and nothing more.
I will speak only on one point.

Bhri T, B. Vittal Rao (Khammam):
I want only two minutes.

Mr. Speaker: Very well. I have
called Shri Vyas now.

ot T ww W (I)
weaw wgRy, fafadt wis ahf«fes
fas ¢x FewTw TRad & fawg & @Y
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fentgsr vt 7€ & ST &7 FWAA FA
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*Moved with the recommendation of the President.
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CHAITRA 1, 1883 (SAKA)

for Grants 6492

B, =W X wefRE T @ ek
wreiare fage o gy |

12.10 hrs,

[MRr. DepPuTY-SPEAKER in the Chair]
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Mr. Deputy-Speaker: Shri Aurobindo
Ghosal. I would request the hon.
Members who will participate now
that they will try to condense their
remarks within as short a time as
possible.

Shri Tangamani (Madurai): May
I know when the hon. Minister will
be called upon to reply?

Mr. lzevuty-Spuker: I will find
out.

Shri Aurobindo Ghosal (Uluberia):
Mr. Deputy-Speaker, this Ministry is
getting more and more importance
day by day with the expansion of our
scientific activities and technology.
Every year, before the Budget, I gene-
rally meet some of the Scientists
Organisations in Calcutta and each
year, complaints of the same nature
are made. 1 regret to state that the
performance of the Ministry is not up
to the mark, they are lagging behind
and they are not being able to cope
with the needs of the time. It is sur-
prising to see that the number of
science students is gradually decreas-
ing in spite of the increase in the
number of schools and colleges.

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): Is the hon. Member sure of
his figures?

Shri Aurobindo Ghosal: I am giving
some figures.

Shri Humayun Kabir: One is pro-
portion; another is figure.

Shri Aurobindo Ghosal: I have got
the figures of 1958. From 34 per
cent....

Shri Humayun Kabir: That is it.
Proportion is one thing; figure is
another thing.

Shri Aurobindo Ghosal: Proportion
of science students, the proportion of
science students in relation to students
in general is decreasing gradually.
From 34 per cent in 1850, the propor-
tion of science students to the total
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students population declined to 28 per
cent in 1958, and I think the ratio is
further deteriorated at the present
moment.

Secondly, a large majority of the
better type of students are stil] affiliat-
ing themselves to the faculty of engi-
neering and other applied sciences.
Consequently, the quality of the
research students and the higher
science students is gradually coming
down.

Shri Humayun Kabir: This does not
concern or apply to this Ministry.

Shri Rajendra Singh (Chapra): The
hon. Minister can pass it on to the
appropriate Ministry.

Shri Humayun Kabir: Those discus-
sions were over the day before
yesterday.

Shri Aurobindo Ghosal: That dis-
cussion was only with respect to edu-
cation generally, but I am talking
about scientific education. According
to the experts, the root cause of the
slow growth of scientific education is
the lack of facilities for teaching
science in the schools and colleges.

Shri Humayun Kabir: That is the
concern of the Education Ministry and
not of this Ministry.

Shri Aurobindo Ghosal: I am refer-
ring to scientific education. Here aiso,
the number of technological colleges
is not quite sufficient or adequate
enough to take the students who are
applying for admission.

Then, regarding the condition of the
present scientists, I should like to
submit that it has not changed in
spite of repeated demands to increase
their emoluments and improve their
service conditions. The first difficulty
that still remains is financial. The
average salary of the first class M.Sc.
in India is about Rs, 200 p.m. But
the average monthly salary of an
Indian scientist who works in UK.
is about Rs. 800 p.M.; in the dollar
area, it is more. The maximum
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salaries drawn by Indian scientists in
UK. and in the dollar areas are more
than Rs. 2,000 and Rs. 3,000 P.M. res-
pectively. In India, on the other hand,
average salary of the Indian scientist
is between Rs. 180 and Rs. 600 p.m.

Shri Humayun Kabir: Again, this
is not correct. The minimum that we
pay to a lecturer in our colleges is
Rs. 410 p.m.

Shri Aurobindo Ghosal: So, there
is a natural tendency for exodus from
India to the foreign countries. Some-
times, we are told that the Indian
scientists who are abroad are not
willing to come back to India, but
that is wrong and erroneous. Nearly
fifty per cent of them expect a salary
of not less than Rs. 600 p.M.,, and they
will be satisfled if at least Rs. 600
P.M. is given, but in no case it is
possible for them to adjust with the
low salary that is paid in India.

The main difficulty in India, I think
is in regard to the emphasis laid,
we lay greater emphasis on the build-
ings and not on the men who work
in these buildings. The history of
science tells us that science grew
around the men who were working
and no{ In the buildings. In UK and
other foreign countries they g.ve first
importance to the men who work.
Then come the apparatus, and the
buildings come last. It is just the
opposite of that in our country.
Therefore, I would request the hon.
Minister to change the emphasis from
the buildings to the men who work in
these buildings. We have the flnest
buildings in which our national
laboratories are housed, but, at the
same time, equally necessary and good
conditions have not been created for
the scientists to work in these national
laboratories.

The third difficulty, which we have
voiced in previous years also is tha!
there is a sense of difference or discri-
mination today between the different
categories of scientists. As for the
seientistg in the first category, I am
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willing to call them super-scientists;
they are generally at the helm of
affaurs of the Ministry. They are the
scientists who are living opn their past
achievements and also on the chits
sometimes granted to them by the
foreign guests who come to visit
India. They are having the how-all’s’
and the ‘know-all’s’ of the scientitic
field, and they are near the Minister.
Then comes the second category of
scientists who are also powerful and
who are in the good books of the
super-scientists, But the third cate-
gory of scietinsts are the university
scientists, are very much ignored, and
they are the worst sufferers in this
respect, though they are in a majo-
rity.

So, I would request the hon. Minister
to see that this hierarchy of scientists,
which breeds corruption and frustra-
tion in the minds of the ordinary
scientists is broken in the interests of
the development of science.

Regarding the facilities for research
work at the present moment, the in-
dustries in the private sector do not
allow our scientists to have any train-
ing in the.r factories. I would re-
quest the hon. Minister to see that the
research centres and the laboratories
in the private sector are also forced
to give opportunities to our scientists.

Professor Haldane had written an
article about eight months ago, which
was published in The Hindu, where
he has beautifully depcted the pic-
ture. He says in that article:

“All over the country, workers
are regarded with jealousy by
their superiors, who either dis-
courage originality or steal its re-
sults. I recently saw a biblio-
graphy of publication by the
Head of a well-known Indian lab-
oratory....”.

This is the estimate by a fore'gn
scientist who has condemned the atti-
tude of the super-scientists in this
regard.
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I am glad that recently a pool of
scientists has been created, but that
will not solve the real problem, un-
less the problems that I have stated
are tackled and remedied.

Regarding co-ordination of research
my hon. friend Shri Hem Barua has
already referred to this. Yesterday,
the hon. M.nister said that there was
no auplication and there was co-or-
amauon. But I would like to quote
some jinstances. Of course, there has
been, of late, some co-ordination of
the work of the duferent institutes
under the Ministry of Scientufic Re-
search and Cultural Affairs. Yet,
much more remains to be done. 1 may
cite, for instance, that All India Rad.o
have their own research unit, while
the Nationa] Physical Laboratory have
got their Tume and Frequency Section.
These two orgamisatiuns  virtually
duplicate each o.her's work. Simi-
larly, there is the case of the research
section of the metallurgical labora-
tor.es and the Geological Survey of
India; both have been known to
have worked in the past on the same
projects. What is even moure surpris-
ing that one section in the same labo-
ratory sometimes finds it diticult to
get the help of another section. For
instance, the work in one department
of a national institu.e remains Bsus-
pended for weeks, for want of guid-
ance fr.m another. Ultimately 1t
came, but through personal efforts and
not through any regular arrange-
ments. That is why I would like to
urge that co-ordination should be
brought about not only between the
different sections in the same institu-
tion but also between the ditferent ru
search insti.utes, s. that research can
be finalised in & proper manner, and
we can get the best results in the long
run,

I would like to say a word also
about the Sahitya Akadam.. This
point has been referred to yesterday
by my hon. friend Shri H. N. Muker-
jee also, namely that for the last two
years, that is, 1958 and 1959, no book
has been produced in Bengali, Tamil
and some cther languages which is fit
for being awarded a prize. It is really
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surprising for us to know this, be-
cause the hon. Minister is h.mself a
writer in Bengali, and I think in all
humility that even an article that is
published in the newspaper Chatura-
nga is quite fit for getting a prize
from the Sahitya Akadam., as I juage
that standard at the present moment.
Therefore, they should give more at-
tention to these things. Otherwise,
the whole system of award will be
looked down upon by the people
there.

Then I would like to say something
about the History of the Freedom
Movement in India. Reference was
made to this book yesterday. I had
also purchased one copy of it, when 1
found that there was a ruw in literary
circles about the writing of this h.s-
tory. In my humble opinion also, this
is a history dealing with all other
things, all other incidents of the world
except our freedom  movement.
Though it is the first volume, the ten-
dency with which it has been pro-
duced doues not really prove that the
author w.ll deliver the goods in the
subsequent volumes.

Shrl Ranga (Tenali): How can we
say that?

Shri Aurbindho Ghosal: Therefore,
we are afraid of the future volumes,
and I support Shri H. N. Mukerjee
when he says that the book should be
wi.hdrawn.

Shri Ranga: No, no.

Shri Aurobindo Ghosal: This book
has neglected to give many other
details and many other conflicts which
led to the 1857 movement.

Shri Ranga: It should be supple-
mented.

Shri Aurobindo Ghosal: Lasily, 1
would like to say a few words about
our cultural delegations, I will quotea
recent incident. A c.nference 18
going to be held in Cairo and two
delegates are being sent from here—
both hon. Members of this Parlia-
ment. The expenses of one delegate
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have been met by the Congress Party;
while the Parly refused to meet the
expenses of the other, he is being sent
by the Ministry as a cultural delegate.
This sort of hobnobbing as between
G vernment and a political party
should not be tolerated, I request the
Minister to look into this afair.

Mr. Deputy-Speaker: Shri A. C,
Guha might have the five or six minu-
tes he asked for.

Shri A, C, Guha: Mr. Deputy-Speak-
er, Sir, I had no intention of taking
part in the debate on the Demand:
for Grants of this Ministry. I think
the hon. Minister hag been carrying
on the work quite sat.sfactorily.

I have only a few words to say
about the History of the Freedom
Movement in India. Dr. Tara Chand
is an eminent scholar. So it may not
be quite proper for me to sit in judg-
ment over his performance. But the
b ok has come out in the name of the
Government of India, as a publica-
tion of the Government of India. This
has a long history. There was a Cen-
tral Board of Advisers or someth ng
like that to prepare a history of the
freedom movement. Suddenly that
Central Board was ab:lished or dis-
solved and this has been made a one-
man assignment and Dr. Tara Chand
has been asked to write the history.

At the very beginning, I should like
to say one thing. He has made a very
fino distinction between freedom and
independence. I do not think the
House will agree w'th him that inde-
pendence is a negative concept. H
says:

“Independence is a negative
concep!. Its implication is ab-
. sense of dependence; it has no
positive connotation...."”

It is a very difficult idea for us
agree with, because from the Indian
nutlook the corresponding Sanskrit
word for independence is swadhinata.
Tt is very much a positive concept.

MARCH 22, 1961

for Granis 6502

Shri Rajendra Singh: On a point of
order. Is it relevant for us to dis-
cuss the merit of this book here in
this House?

Shri A, C. Guha: Surely. It has
been published by the Government.

Mr. Deputy-Speaker: Yes.

Shri A. C. Guba: It is not merely
a question of derivative meaning of
the word ‘independence’ The word
‘independence’ is not just a negative
concept without any positive concept.
But he has made a distinction beween
independence and freedom, I feel
that this is distinetion without any
difference,

Another astounding theory he has
propounded is this:

“As a result of the British inter-
vention in the eighteenth century
India lost independence, but under
British tutelage which lasted
for nearly two centuries it gained
freedom”.

1 cannot understand in what sense the
author has been able to say that under
British tutelage India gained indepen-
dence. In the Oxford Dictionary, I
find the meaning of the word ‘tute-
lage' explained thus:

“Guardianship, office or func-
tion of a guardian, protection,
acre, instruction, tuition’.

Are we to understand that the British
took care of India smply Dbecause
India was a minor nation just a child
to be taken care of by a major nation
like Britain? This is an astounding
the-ry, and if the author proceeds
with this idea that under British
tutelage India gained its freedom, the
whole outlook of the book will be
vitiated.

Then again—

“As a result of the British inter-
wvention in the eighteenth century
India lost independence”.
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It is not a question of British inter-
vention; it is a question of British
conquest. The difference between the
words ‘intervention’ and ‘conquest’ is
not only quantitative but radically
qualitative. But this is the outlook
with which the author has proceeded.

The entire book is to be completed
in three volumes. This is the first
volume and jn it he has written, as
others have said, about everything
except the independence struggle. It
may be intended to be a sort of back-
ground study. But here also I cannot
understand why he has devoted so
many pages to the development of
European economic system, e.g. mano-
rialism, mercantilism etc. In two sec.
tions, in two different chapters, he has
dealt with the development of Euro-
pean mercantilism; and European
mercantilism and the manorial systems
are hardly of any relevance to the
history of the Indian freedom strug-
gle.

Then he has said that the history of
India’s freedom struggle is a dialectic
process. So naturally it must be
divided into three stages. This is the
first volume, which is to be the
thesis. The next volume will contain
the anti-thesis and the third will
surely end in the synthesis. If this
is the thesis, it has nothing to do with
such movements in India. What has
been said in the first volume has hardly
anything to do with India's struggle
for freedom or the Indian renais-
sance movement. It has very little
to do with Indian history. Of ourse
there are some chapters on Indian
history, but the main attention has
been devoted to the development of
European society, the European eco-
nomic gystem, European mercantilism
and commercialism etc. There are
also some chapters on the Moghul Em-
pire and other things also.

If the first of the three volumes is
entirely devoted to extraneous things.
I do not know how he will ccver the
entire story of the freedom movement
in the other two volumes. He has
not touched on the 1857 rising. He
has not even touched on the advent of
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Ram Mohan Roy. He was in doubt as
to from which date he should start
the h.story of the freedom struggle.
He suggested 1885, the year of the
birth of the Congress Party, and said
that the Congress is just the result of
certain other impacts. So he mention-
ed 1857 and said. ‘No, the sepoy rising
is also the result of certain other im-
pacts’. He has declined to accept the
date of the advent of Ram Mohan
Roy as Ram Mohan was also the
“product of the impact of British con-
quest”. Therefore, he has gone to the
“earliest stages"—the entire history
of European commercialism, the Euro-
pean economic and social system and
the downfall of the Moghul Empire in
India.

Of the last two chapters, ‘Social and
Economic Consequence of British
Rule’, in the first he has dealt with
the disintegration of moral economy
and goes up to 1830 or something like
that. But in this history I have not
found a word about the anti-indign
plantation movement, which was a
very great movement of national im-
portance at least so far as the entire
easiern India was concerned. It waz
the first agrarian movement in Indis.
I think Professor Ranga and other
students of Indian history or the
Indian economic movement will surely
give a proper place for the ant -indiga
plantation movement in the Bihar-
Bengal area. Practically, the entive
castern India was very much affected
by the indigo plantati-n gnd by thi:
movemen{ against indigo plantation
I do not find any mention made of
that. I do not say that I have read
the book carefully, all the pages, but
I have tried to find out whether there
is any reference in that to the Ant -
Indigo plantation movement.

Then, about cultural history. Thougn
there is a chapter on cultural life even
the names of Kabir and Chaitanya
have only been casually mentioned. 1
find the name of Chaitanya and Kabir
mentioned only once. The names of
Surdas, Ram Das, and Ravidas have
not been mentioned at all About
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the cultural developments of the
medieval ages to which he has devot-
ed a number of pages, there is men-
tion of mostly irrelevant things I do
not think he has been able to make a
correct estimate of the cultural move-
ment in India, particularly, of the
medieval saints who contributed not
only to Indian culture but also to
world culture in the form of trying to
have a synthesis between Indian cul-
ture and Islamic culture.

So, when the book is coming under
the auspices of the Government of
India, there should be a complete re-
arrangement so that the next two
volumes at least may be really de-
voted to the freedom struggle w.th due
attention to all i:s aspects and with a
proper appreciation of its backgruund.
1 do not suggest that the book should
be withdrawn.

An Hop Member: It should be with-
drawn.

Shri A, C. Guha: That, I think,
would be too much to suggest. But,
anyhow, this is not the way in whirh
the history of the freedom movemenl
in India should be written. There
should be g proper committee and per-
sons who have had some knowledge of
the freedom struggle should be asso-
c.ated with it. There are many schol-
ars who can be associated with the
writing of this history, I think Govern-
ment will re-consider the whole ques-
tion of giving this assignment to one
man and to one, who, from he per-
formance of the first volume, has not
discharged his function in a satisfoc-
tory way.

Mr. Deputy-Speaker: Shri Mahanty.
I should like to repeat that he should
be as brief as possible,

Shri Mahanty (Dhenkanal): Sir, it
is rather odd to discuss a book in the
course of a debate on a Demand. But
since I find that the History of Free-
dom Movement in India by Dr. Tara
Chand has so much clouded the deli-
berations on the Demand, I feel tempt-
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ed to offer my comments for whatever
they are worth.

The fact has to be remembered that
a writer is a creative artist, and much
more a historian, Had the Government
thought or had the House thought of
having a stenographer to take down
dictations—whatever we dictate—then
I am sure they would not have wasted
the talents of a writer of Dr, Tara
Chand’s eminence, The spectrl:im of a
historian is wide in that there is scope
for difference. And, I believe, the
proper forum for debating this is, cer-
tainly, not the House, but it is provid-
ed elsewhere,

Then, again, the fact has got to be
remembered—and it is a bitter and
painful fact—that the ferment of
Indian renaissance was brought to this
couniry by the British. It is one thing
to say that the British were imperial-
ists. And we are proud that we have
had to fight against them and all that.
But the fact has to be remembered
that the ferment of renaissance in this
country was brought by the British.
(Interruption). I am talking of renais-
sance. 1857 is a historic incident.

Again, what is the 1857 movement?
Who were the leaders of the 1857
movement? Certainly, not these re-
cent Congressmen. The leaders of the
1857 movement were. . (Interruptions).

Sir, let me not be interrupted.
Mr. Deputy-Speaker: Order, order.

Shri Rajendra Singh: Sir, he would
like to be corrected by anybody. He

' has given something which is not cor-

rect.

Shri Mahanty: The leaders of the
1857 movement were neither the Con-
gressmen nor the P.S.P. men,

Shri Rajendra Singh: Nor were they
the Ganatantra Parishad men,

Shri Mahanty: The Ganatantra
Parishad can have a certain claim in-
directly because you will find that the
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potentates of Agra and Oudh were the
leaders of the 1857 movement. They
were not the people in the sense the
P.S.P. wouid like to be talked about.
So, let us face facts.

There were a number of rebellions.
The scope or object of the rebellions
was not to attain Indian freedom.
There were some rebellions to which
references have been made., In Orissa
also thqre were some, In Hazaribagh
there were some,

Shri Rajendra Singh: This sort of
debate should not be aliowed to conti-
nue. After all, it is a matter of history,
Whatever is said here will be going on
the records. He is saying something

Mr. Deputy-Speaker: He has made
his point. Because that had been per-
mitted in the first instance and criti-
cised, it is difficult for me to stop the
other Members from referring to that.
But, certainly, it is desirable that we
should not go into details and take the
arguments one by one and saying that
this is not correct and all that, (Inter-
ruption). It should not be done in that
manner.

8hri Mahanty: I do not want to cast
aspersion on the freedom movement. I
was merely pointing out that there are
ways of interpreting and that there are
ways of looking at history and it per-
mits of differences in viewpoints and
unless those differences are properly
appreciated........

Shri Rajendra Singh: What about
his observations regarding history,
Sir?

Mr. Deputy-Speaker: Order, order.
The hon. Member has made his own
contribution also by these interrup-
tions!

Shri Mahanty: I can give the hon.
Member my arguments but I cannot
give him the sense to understand.

Mr. Deputy-Speaker: I would advise
them to sit in the lobbies and discuss
and decide.
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Shri Mahanty: How can I also make
him understand, Sir? 1 can only give
my arguments,

Shri Rajendra Singh: So far as the
standard of debate goes, he has to res-

trict himself,

Mr. Deputy-Speaker: Both are very
intelligent Members. I would request
the hon, Member who is speaking just
now to move forward in order to be at
some distance from the other hon.
Member,

Shri Mahanty: I am grateful for
your protectuon, Sir.

What I was trying to say was that I
have no intention to go into this
matter,

Mr. Deputy-Speaker: 1 hope there
would not be any attacks from the
rear,

Shri Mahanty: Sir, coming to the
Demands, initially when 1 thought of
participating in this Debate I thought
of doing so for a simple request; and
that is about the Archaeological Li-
brary. The Central Archaeological
Library that we have in Delhi is one
of the institutions where you will find
the accumulated treasure not only of
Indian but international scholarship.
It has been preserved for generations
to come,

Today we find many imarats coming
up, all kinds of cement structures,
overcrowding and towering. But, when
we come to the Central Archaeoiogical
Library and Museum, we find it is a
dingy cave where no light penetrates.
Only the other day, I had been to the
Library for some reference. I wanted
a journal. Would you believe that in
Delhi I had to enter the stack room
which presented the picture of a cave
lost in absolute darkness? This is
what happened. The Librarian was a
courteous person; and he brought out
a torchlight from hisg drawer. It was
2 in the afternoon; and the Librarian
was sitting armed with two torches,
with 6 cell ‘eveready’ batteries. The
Librarian is supposed to handle much
better things.
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Mr. Deputy-Speaker: Perhaps, he
was deliberately doing it to escape the
notice of everybody.

Shri Mahanty: He was sitting in the
open. The torchlights had to be
brought out. In that cave one has to
search for these treasures like Al
Baba and Forty Thieves. That is the
impression that is created when you go
to the Librnary.

Then, there is the reading room. The
reading room is a small table around
which so many scholars have to crowd
together. You cannot find scho.arship
there because what you find is mere
gossip, because of the proximity of
men round such a small table. It
speaks volumes about the sense of
values that prevails in this Govern-
ment, When you are building such
huge buildings, why can you not have
a respectable building to house all
thesc treasures where really scholars
can go and work?

There is another aspect to which 1
would like to invite the attention of
hon. Minister during the short time at
my disposal. I relates to the cultural
delegations. I have been saying that
the culture of India is of a multi-hue
pattern. In our national culture, the
Indian culture, the various regional
cu.tures of our country must be re-
presented and that too in their proper
perspective. If the hon. Minister cares
to go through the composition of the
delegations, he will find particular
areas are being favoured. Culture is
@ matter which does not permit of
partisan considerations, Cultureis a
matter which unites; culture is a
matter which ennobles. But the way
in which the Cultural Affairs Ministry
is hand ing this matter suggests that
culture permits scope for bitterness,
for regional, partisan and parochial
considerations.

There is another aspect about these
Akadamies. I still remember the in-
augural address which was delivered
by the late Maulanae Abul Ka'am Azad
in the Central Hall inaugurating the
Sahitya Akadami. The Akadamies are
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not merely bureaucratic appendages.
The Akadamies, and more so the
Sahitya Akadami, in order to command
respect from the writers must have
standards of their own. It pains me to
say that our Sahitya Akadami has not
been able to evolve any standard. As
has been said by many authors, there
may be instances where awards have
been made for considerations not of
literary merit aione. Last year I had
to point out that there must be some-
body to lay some objective yardstick
for assessing literary works, If literary
works are going to be assessed in
Government Departments by men who
by no imagination, by no standard, are
capable of judging those works, it is
not only an insult to the authors, but
also it goes against the very funda-
mentals of Sahitya Akadami, In that
context, once again I take this occasion
to plead that there should be some
hard thinking and some norms should
be laid down.

Now we come to
Akadami. In Lalit

the Lalit Kala
Kala Akadami

Shri Bimal Ghose (Barrackpore): It
is a nice name,

Shri Mahanty: My hon. friend is
interested in nice names—I can under-
stand it. What I am saying is that
Lalit Kala Akadami also functions out
of its own prejudices. You visit its
ga.lery, What do you find? You find
only a particular school of painting is
being patronised. The history of art
can permit of many nuances in paint-
ing. Why should there be only Jamini
Roy’s paintings to start your National
Gallery? I would like to know from
the hon. Minister whether he is going

" to appoint a committee to buy these

art objects. Otherwise we would find
that the purchasing of art objects and
paintings permitting a lot of parochial-
ism which should not be permitted.

Lastly about Sangeet Natek Aka-
dami. It has produced more scandals
than sangeet or natak, I do not know
what has happened to the case where
the Secretary of the Sangeet Natak
Akadami was involved,
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In conclusion I would like to say
that this Ministry within its own limit-
ed resources and scope is doing won-
derful work. But I am sure its best
could be better and in order that the
Ministry is capable of achieving any-
thing worthwhile it should redeem it-
self from that bureaucratic and wood-
en-headed approach. Otherwise there
is future for neither culture nor
scientific research.

Dr. Samantsinhar (Bhubaneshwar):
Mr. Deputy-Speaker, Sir, the Ministry
has in the very first sentence of its
report stated that they have worked
very satisfactorily and they have very
confidently stated that the year was
marked by an increased tempo of acti-
vity in all fields, both direct and 1n-
direct. Of course, I congratulate the
Ministry for this proud statement, But
at the same time I am disappointed
that the Ministry is not able to cope
with the increased needs of our people
for progress through science and tech-
nology.

Sir, first [ will deal with the vigyan
mandirs. It was proposed by the
Planning Commission that during the
Second P.an period there would be
about ninety to one hundred vigyan
mandirs established throughout the
country. This is the last year of the
Second Plan. Government have till
now established only thirty-eight vig.
yan mandirs. This year they expect
to establish four more. On the whole
the progress of establishing wvigyan
mandirs has been only less than 50 per
cent,

Our country is a country of villages
where more than 80 per cent of the
people depend on agriculture, The
object of establishing these vigyan
mandirs is to impart scientific know-
ledge which is very vital for the peo-
ple, to improve their standard and to
teach them improved methods of agri-
culture. The slow progress that has
been made in the establishment of
these vigyan mandirs shows how neg-
ligent Government is towards the rural
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people. We all feel that proper
attention is not paid to the villages
and the rural people and that is subs-
tantiated by the Government’s inabil-
ity to establish the required number of
vigyan mandirs in rural areas. In this
connection I also want to submit that
Government should see that these
vigyan mandirs should teach improved
methods of agriculture, environmental
sanitation and hygiene, improvement
of livestock and also how best they
can control pests and preserve their
foodstocks. That is also not being
done. There must be literature in
their own language which could be
casily understood by the village peo-
ple. I have seen that people are very
eager to better their conditions. But
the Government is not able to cope
with their eagerness or their enthusia-
sm. They only say that they have im-
proved in every aspect, both directly
and indirectly; I would say rather
that they are not looking into the other .
aspects of the thing. In spite of this
they have mentioned in their report
that they have progressed wgll, Com-
ing to the National Atlas Organigation,
I would say that there should be an
atlas for industry; it will show where
the industries have been established
in the country and will indicate the
regional disparities in the establish-
ment of the industries. It will help
to solve the problem of the disparity
in growth. As regards the Central
Salt Research Station, I am glad that
they are doing very good work but I
am sorry to find that the industries
are not taking advantage of the
researches. I hope that there should
be proper co-ordination between the
industry and the research institutions
and the researches that are done there
should be properly popularised
amongst the industrialists.

13 hrs.

The Leather Institute at Madras is
also doing good work and we are one
of the best countries that produce the
largest amount of raw hides and skins,
There is ample market throughout the
world for these articles but due to lack
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[Dr. Samantsinhar]

of proper, efficient and adequate re-
search in this regard, we are not im-
proving this industry. I hope there
should be more work in this regard. If
the research made in the Central
Building Research Institute at Roorkee
is not according to the conditions of
our country and in our villages, no
useful purpose will be served. They
may be doing some work which is not
required for the common people and I
request that attention should be given
to the conditions that obtain here and
the methods by which we can solve
our problems.

Lastly, I would say a few words
about the Odissi dance and music. In
1959, the hon. Minister was pleased to
say that the expert committee appoint-
ed bv the Sangeet Natak Akademi re-
cognition of Odissi would submit its
report soon but, I do not know what
has happened during these 24 months.
The committee has not vet glven Iits
report. Nothing has been decided and
I do not know what are the difficulties
of the committee. If that committee
is not working, another committee may
be appointed but the matter must not
be delayed.

While replying to the discussion on
Demands in 1959 the hon, Minister wag
pleased to say that arrangements were
being made to print the rare manus-
cripts that are with Natyacharva Kali-
charan Patnaik. My information is
that nothing has been done. I do not
know how far the promise of the
Minister is going to be fulfilled.

Dr. Melkote (Raichur): Mr.
Deputy-Speaker, it is heartening to
learn that the Ministry has been able
to open about 198 technical schools
which are called polvtechnics and
about 987 engineering colleges. Various
other Ministries, particularly the
PWD, witnessed in the First Plan
period the lack of these personnel
and therefore there was difficulty of
spending money allotted to them. If
in the Second Plan we have made
considerable progress in this fleld in
the different activities of the nation.
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all that has been possible due to the
work that this Ministry has been
doing in getting these colleges start-
ed.

While this is a very heartening fea-
ture, last year I had made out a
point that the number of students
that were being admitted are still
insufficient to meet the needs of the
country and I sald that training
should be given to the students in
the evenings if they are already em-
ploved and had the necessary basic
training. T do not know what the
Ministry has been doing in this
direction and almost no information
is available in any of these reports.

I also made another suggestion and
the hon. Minister said that it was a
very good suggestion which should
be accepted and he promised to look
into it. That was about the diversi-
fication of the different types of train-
ing. T brought to his notice last year
that in Zurich there were about 67
courses and the hon. Minister was
tell'ng me sometime back and in UK
there were about 220—30 courses in
these polytechnies. Tn most of our in-
stitutions, it is about 3 and in some
it is 5-6. By diversifying these
courses, many more students would
be able to come in. Most of the
sfu‘dents that pass Matric or the pre-
un'versity classes would be able to
get into these courses and not make
a8 rush to the science and arts col-
leges. That would also give them
substantial avenues of employment.
.Eve“ with regard to this not much
information is available in the bro-
chures that have beep supplied to us.

It has been said that the Govern-
ment of India had been consider'ng
the starting of a National Science
Museum. One such museum for the
_whole country is insufficient. India
is a very big place. Such museums
can be seen in some countries, which
are not as big as any of our States,
In Europe. These national museums
of_ the higher type ought to be pro-
vided for each State. When 1 say
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National Sclience Museum I hope it
covers all the natural sciences that
one knows. Even so, the starting of
one big museum in the country is
certainly welcome so that the students
may go and learn everything they
can. If one goes to the Natura:
Science Museum in London, one ean
easily see that students from the teen
ages of 14 or 15 and even graduates
go there and git there and learn
things. There are people who teach
according to the needs of these boys.
Our museums have got to be pro-
vided with those facilities for the
students to handle the material that
is available and at the same time good
care is to be taken. T hope the hon.
Minister hag in view all these possi-
bilities.

T have seen some of these Virvan
Mandirs in a few places. There are
about 30-40 of them, as the renort
savs. But they are very poorly eauip-
ped and there is hardly any‘hing
worth seeing there. A good deal of
work is yet to be done. If we have
got to take the knowledge that is
ava‘lable in the world many more
will not only have to be started but
the quality and content also have got
to be improved to a large extent. I
hope the Ministry will pay attention
to this aspect of the question.

The best part of the whole report,
though that is not available here, is
this. I understand that in Hyderabad
they are going to start a women'’s
polytechnic. Possibly, it hag been de-
cided to start such courses in other
places also. This i{s one more new
venture which is most welcome. But
what are the courses that would be
made available there. One does not
know. I hope it would serve the
needs of our women and at the same
time the needs of the community and
the country at large.

These are the few remarks, Sir, that
I thought of making, but as 1 think
that progress in all directions is
necessary the money that is provided
should be spent by this Ministry to
the last paisa.
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Shri L. Achaw Singh (Inner Mani-
pur): Mr. Deputy-Speaker, Sir, as
we have recelved a very good report
on the working of the different de-
partments under thiz Minlstry, 1
have only a few observations and
suggestions to make.

The most important thing is about
the role of scientific research in the
economic and industrial development
and planning of this country. Here
the Council of Sclentific and Indus-
trial Research plays a dominant part,
and I congratulate the Ministry
because the grant of Rs. 4 crores
which was available during the last
year  has been increased to
Rs. 4,95,00,000.

But, Sir, though it is welcome I feel
that it is not adequate if you look at
the tempo of our programme of indus.
trialisation. Tt is a matter of pride
and satisfaction that the results of
the work done by our nationa] labora-
tories and other institutions ang also
of the sponsored scientific research
projects have been recognised in some
form or other by foreign countries.
We feel very proud of our scientists
and technicians. But I feel that the
question of their pay scales and
allowances has not been dealt squarely
and fairly. We have to do a lot in
this respect. We have to improve the
condition of their service in order to
attract them for scientific research.

I have to submit here that the situa-
tion is rather anomalous. We feel
there is a shortage of technical per-
sonnel in the public sector as well as
in the private sector. But most of
our young men who have been trained
abroad and who have been trained
here, most of our young men with
foreign qualifications as well as
Indian qualifications find it wvery
difficult to get suitable jobs. On
behalf of the Ministry it has been
said very often that enough of in-
centives have been given in the form
of advance increments and merit
promotions. Bir, these incentives are
not enough. Something has to be
done with regard to the security of
their service as well ag the safety and
security of their career.
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[Shri L. Achaw Singh]

The Estimates Comm‘ttee has ob-
served that the results of the work
done by our national laboratories and
scientific research institutions have
not been quite commensurate with
the expenditure and the financial out-
lay on these institutions. It seems
‘here is something wrong. 1 feel the
atmosphere is mnot conducive for
scientific research. We have got
complaints, and these complaints are
all well founded. I find that some of
our people who are the authorities of
these institutions or laboratories
have not got the scientific sprit or
the scientific approach. We find that
they bring in some other considera-
tions. Politics also hasg entered into
the working of some of these institu-
tions and laboratories. Qur junior
research workers feel very much dis-
contented and discouraged. When a
certain result has been worked out by
some of the junior people, they do not
find their names when the final re-
sult is published. They find that all
credit is appropriated by the Direc-
tor or some other senior worker of
the institution. To that extent, Sir,
they are very much discouraged. T
suggest that the Government should
do something to get rid of this situa-
t'on and also to inspire a feeling of
confidence in the scientific world.

I would I'ke to draw the attention
of this Ministry to ano*her point, and
that is about the time-lag in the
commercial exploitation of the new
inventions made by the national
laboratories. It is reported that some
of these results take a very long
time before they are exploited on a
commercial basls. Sometimes it
takes two to four years. It is found
to be a lengthy process, and I think
we should do something by way of
systematic planning so that these re-
sults may be utilised in a successful
manner.

It is learnt that 50 per cent of the
processes released by the Counci]l of
Scientific and Indus‘rial Research
would not be commercially exploita-
ble. It has been reported that up to
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December 1959 as many as 534 inven-
t'ons were made by our national
laboratories and other institutions in
India. I want to know from the
Minister the up-to-date figure of the
inventions of these national labora-
tories and institutions and also the
details as to how many of these in-
ventions have been exploited com-
mercially on a profitable basis.

In this respect, Sir, I feel that our
industries are also to blame, ‘because
they do not take enough interest in
the results produced by these
laboratories. I would suggest that
public sector industries should take a
lead in this matter and they should
show greater willingness to utilise the
results of these national laboratories.

In a number of countries we find
that the industries themselves spon-
sor the work of scientific research, and
whenever there is any new invention
or innovation in respect of a tool,
equipment or process, the worker or
the techn‘cian who produced it is
amply rewarded, he is given due re-
cognition, Here also we should do
something by which we can focus the
atten‘ion of our young men, techni-
cians and workers in the industrial
field so that they may be tempted,
they may be inspired to find
new innovations in the techni-
ques, in the processes of our industrial
production.

Then 1 come to the cultural aspect.
There is a commit‘ee set up to orga-
nise the Ramayana Mela in U.P. The
Mela is to be organised in Chitrakut
and correspondence is going on bet-
ween the State Government and the
Committee which will deal with the
different aspects and characters of
Ramayana and also the different
books published in the different
Indian languages. The State Gov-
ernment has promised help in the
matter. I would requests the hon.
Minister and the M nistry to look into
the matter and help the Committee
and see that the work of the Com-
mittee is made a success.
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I now come to some problems re-
lating o Manipur. I find that there
is no provision for a polytechnic in
this State. There is no proper facil ty
for technical education. There is one
industrial training institute, but the
facilities provided there are not
adequate. While we have so many
polytechnics and engineering colleges
throughout India, we feel that we
should also have one. Tripura has got
one. T request the hon. Minister to
make some arrangement for seiting
up a polftechnic in Manipur. I con-
gratulate the Minister because a pro-
vision of about Rs. 2.75 lakhs has been
made as a building grant to the
Central College of Manipur at Imphal.
The people coming from outside are
put to much inconvenience, because
there is no hostel accommodation.
When they want to learn Manipuri
dance, the construction of a hostel is
as important as the construction of a
building. But I would like to submit
that the working of the college is not
at all satisfactory. There is a lot of
governmental interference in the
working of the institution therc, and

I request that the govering body
should be reconstifuted and the
working of the ijnstitution and the

courses of study should be reorganis-
ed. I would also request the Minis-
ter to make some provision for an
anthropological survey of the different
tribes and linguistic groups in
Manipur, because that will help the
national and emotional integration of
the different tribes and communities
liv'ing there and thus help the under-
standing about eastern India. It is
very important.

Lastly I feel that in the matter of
setting up vigyan mandirs and the
popularisation of science by the publi-
cation of scient'fic subjects in regional
languages, we have been very much
meglected. I request the Minister to
make some provision for the setting
up of vigyan mandirs and cultural
centres in that conrner.

There has been a representation
made by some of the scholars for the
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publication of all Manipuri manu-
ser pts and I request the Minister to
look into this aspect also.

Mr. Deputy-Speaker: Shri H. N.
Mukerjee has written to the office that
when he was called in the first ins-
tance he could not intimate the num-
ber of cut motions that he wanted
to move. He has conveyed to me that
he wanted cut motion No. 758 also to
be considered as moved. In addition
lo those that have already been
c'rculated to hon, Members, cut
motion No. 758 also is allowed to be
moved.

Desirability  of  withdrawing  from
circulation the first wvolume of the
History of Freedom Movement.

Stiri H. N. Mukerjee (Calcutta-
Central): I beg to move:

“That the demand under the
head  Ministry of  Scientific
Research and Cultural Affairs'

be reduced by Rs. 100" (758).

Shri C. R. Pattabhi Raman (Kum-
bakonam): Sir, 1 rise to support the
Demands of the Ministry of Scientifle
Research and Cultural Affairs, and in
doing so, 1 wish to repeat the tributes
that I paid last time to the Minister
in charge, who is not only a scholar
but also writer and a great student
so far as culture is concerned.
Straightway, with your leave, I shall
refer to the book published under the
auspices of the UNESCO. Dr. Aney,
on ano'her wvccassion, referred to the
publication under the auspices of the
UNESCO about ancient civilisations,
that is, The History of the Scientific
and Cultural Development of Man-
kind. It is true that Sir Lconard
Woolley, who is one of the eminent
scholars with an international reputa-
tion and another scholar are associated
with the work. I find that for'u-
nately it is still on the tapis and is
open to revision. I sincerely hope
that the Ministry will take s‘cps to
prevent this publication going as it
does,
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[Shri C. R. Pattabhi Raman]

Tn that book you will find that the
entire Aryan civilisation is dismissed
in about ten lines. I shall quote from
a speech delivered by Prof. R. C.
Majumdar at the Bhandarkar Oriental
Research Institute. He says:

“After a description of the Indus
Valley Civilization, its overthrow
is ascribed to the conquest by the
Aryans. ” and then he
quotes:

‘Aryap victory seems to have
involved wholesale massacre—
the bodies of women and
childern lie amongst the
ruins of the houses—and
there was no chance of any
trade revival under the rule

1

of the barbarians’.

Elsewhere, the Rig Veda is tersely
dismissed in these words:

“The Rigveda ig the epic of the
destruction of one of the great
cultures of the ancient world.”

They are very cocksure about this.
They do not seem to have any doubts
about it. But I take a bet. They
have not touched or read a few lines
of that great Veda. Again, they have
also referred to various dates and the
vedic periods of civilisation. There
is the smug assumption by the
historian that all history started about
10,000 years ago and anything histori-
cal happened before Ptolemy and the
Chinese dynasties and various dyans-
ties of ancient Indian civilisations.
If they have read Prof. Krishnan’s
book written in Tamil, entitled
The Age of the World, they would
have found that the four yugas of the
Hindus are nearest the date or mark
in so far as the age of the earth
is concerned. Tt is just possible that
there were many, many civilisations.
Just suppose you and I alone are left
and the rest of the world is destroyed,
and we alone are left . ..

Mr. Deputy-Speaker: I should not
like to survivel
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Shri C. R. Pattabhi Raman: I should
like to survive with you. Supposing,
we are left with a few reams of
paper and a pencil and we write that
this was the age of internal combus-
tion engine, jet planes and motor-cars,
the generations making a fresh start
would not believe it, uniess they see
these things in existence. Therefore,
it is just possible that there were very
many civilisations. But it is very
wrong to assume things. I sincerely
hope that this astute Ministr'y, which
consists of experts and, if 1 may say
so, of great prefessors for whom I
have regard, will put an end to this
sort of publication under the auspices
of tke UNESCO. Dr. Aney has
spoken with fervour about this, and I
do not want to add to what he has
said.

Straightway, I shall also proceed to
say a few words about Dr. Tara
Chand’s book. I really understand the
feelings of the House on the freedom
movement. The freedom movement
is referred to in this book in a certain
manner which, to say the least, is not
conipl'mentary to the freedom move-
ment itself. The first volume has
come. 1 do not at all support what
has has said. But once we choose
the historian—he is an author and a
historian with some reputation and
some standing—can we doctor what
he has to say? It is impossible in
India to do so. In other countries,
it may be possible. T just want to
tell Shri H. N. Mukerjee that in
other countries, you can give instruc-
tions to write in a certain manner.
But here, once you choose the man,
he has got independence. We could
reject the book and ask him to write
with the correct prespective and I cer-
tainly hope that there will be improve-
ment in the subsequent publication.
But I wish to say, in defence of the
Ministry, that once you have chosen—
and it is not denied that Dr. Tara
Chand is . . .(Interruption)

Shri D. C. Sharma (Gurdaspur):
I think it is going to be a Government
of India publication; it is going to
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have the stamp of the Government of
India, and so, I feel that this book
should not be such as to put our
country io some kind of humiliation
or shame. I think a very unfair
account of the Indian struggle is given
in that book; and I think that if a
person is writing a book under his
own name he can say whatever he
likes. But it is going to be a Govern-
ment of India publication, and I think
it should reflect the main trends of
the opimions of the Government of
India and not his own personal
preferences.

Shri Ramanathan Chetliar (Podu-
kuttai) : Especially when the Govern-
ment have provided Rs. 104 lakhs for
this purpose, the Government have
got a responsibility not only to Par-
liament but also to the public in
regard to what is published in this
book.

Shri C, R. Pattaphi Raman: 1
entirely agree with regard to this
aspect, namely, that it is a Govern-
meni of India publication. I am only
stating this in defence of the Ministry;
not that any defence is needed by me.
But I personally think that perhaps
some other person could have been
chosen. Yet, once a professor is
chosen, he writes, and the first
volume has come. It is quite right
that Parliament should take notice of
this and make comments on it. I am
only stating that so far as the Govern-
ment is concerned, this is all that can
be said about it. They have chosen
a historian of repute. He has written
a book. It is a great pity that he
seems to draw a distinction between
freedom and independence. Certain
differences appear to be rather jumbl-
ed up. I do not want to stand behind
anyone in so far as the expression of
feelings is concerned,

I now come to the excellent work
done by the Ministry in so far as the
National Research Development Cor-
poration is concerned. We have 42
new inventions, making a total of 576
in all. With regard to the surveys of
India which are being carried out
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very efficiently, I sincerely hope that
along with the National Atlas Orga-
nisation, the Botanical Survey and
the Zoological Survey, the Geological
Survey also will be added on to this
Ministry, because this is a Ministry of
experts, and it is a pity that there
is dichotomy. I had to speak about
this aspect last time also. This Min-
istry seems to be functus officio so
far as the Geological Survey is
concerned. 1 personally feel that if
this Ministry was in charge, there is
lignite mining taking place in Neiveli
and there would have been a research
school near about jt so far as lignite
and allied minerals are concerned.
But nothing is happening now. The
geological survey may be doing
excellent work, but it must be part of
the Ministry of Scientific Research
and Cultural Affairs.

The really illuminating portion of
the report is Chapter II which deals
with the scientific pool. I am very
glad that we have now got 200 per-
sons in the pool. I sincerely hope we
will have more and more of our people
coming in and doing research work.
Not only that; their emoluments must
be increased much more than what
has been done now. Some of the
research scholars are getting Rs. 80 or
Rs. 90—I am not referring to the
higher scientific pool, but to the
people lower down. Also, their num-
ber should be increased. Every day,
we are producing first class scientists
and I am very glad more money is
being granied under this head.

It is also true that so far as publi-
cations are concerned, we have very
fine publications to our credit. On
page 63, one of the books mentioned
on archaeology is Indian Sculpture
by Shri C. Sivaramamurti T am
aware of it myself and it is really one
of the classic books. I am very glad
we have many publications, but many
more brochures have to come so far
as the publication department is
concerned.
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Regarding technical education, 1 am
very glad so many regional engineer-
ing colleges are going to be started.
The  merit-cum-means  scholarship
they ave instituting has not only to be
diversied, but it has to be increased
very much more in number. In Russia,
the student pays very little. The
moment they find a student is really
applying his mind properly 1o his
studies and is doing well and is bent
towards research, he is well-fed,
looked after very well and given
facilities to from place to place. That
sort of thing should be done here also,
because the future of the country
depends on these students, especially
first class students and research
workers.

So far as cultura] activities in India
are concerned, we must have more
and more of admixture to bring about
emotional integration in India. We
must have more and more North
Indian artiste troupes touring South
India and more and more South
Indian troupes coming to North India.
We must choose the very best, so far
as touring artistes are concerned.

Regarding the delegations going
outside India, there also I have no
doubt the Ministry will bear in mind
that unless we send the very best
people out, we are not going to make
a name for ourselves. What is more
important is our Indian artistes going
abroad find themselves absolutely at
sea outside India. Unless they are
properly looked after and managed
properly by efficient managers, we are
not going to make a name for our-
gselves. I hope this will be borme in
mind by the Ministry so far as dele-
gations are concerned,

Coming to a—chaeology, I feel very
strongly that this Ministry must take
much more interest in temples. I am
not parochial or regional, but T am
shocked to find in page 47 there is
only a very short paragraph devoted
to temple survey and except some
temples in Nagarjunakonda and the
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cave-temples in the Pandya and
Kerala regions, nothing is referred to.
I do not think in the whole world
there can be anything equal to the
thousand-pillar mantapam in Rames-
waram. There are also the famous
temples at Kancheepuram and Madu-
ral. You cannot build temples like
them again in India. Actually a
granite supporting-slab of nearly 100
feet length, 10 to 15 feet breadth and
huge thickness has been lifteq hun-
dreds of feet above. How they did it
is marvellous. There are many such
slabs supporting various temples and
gopurams. These are magnificent
works of art. The State Government
is doing excellent work in this con-
nection, but their resources are
limited.

I spoke last year about the Kailasa-
natha Temple which is under the
Ministry’s care. They sent some men
from the PW.D, to repair it. There
you find magnificent pillars with
cracks. It is so old, belonging to
pre-Buddhist times, that the stone is
crumbling and becoming sand. There
I find a lot of cement is being put on
beautiful sculptures to fill up the
c-acks. That is not what should be
done. In North Dame in Paris—the
hon. Minister went there the other
day to lay some foundation stone—
he must be aware of how they pump
in cement which suits the architecture,
Thev pump in a special kind of alloy
into the cracks, cover it and try to
preserve the old form as much as
possible. That sort of thing is very
necessary. You must have experts.
You will find excellent silpis and
masons in the south and all over
Tndia who work on stone. They must
he encouraged and there should be
more scope for them

Lastly, T find a number of antioues
are sold out and taken away. It is
easv to get hold of them. Now
fortunatelv it has ctooped in  South
India. You will find a fine Nataraia—
a wienvn vigraham—in  somebodyv's
drawing room. You will find an ash
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tray put somewhere near the hand of
the Nataraja, so that people can enjoy
the art and also use the ash tray. That
is the regard they have for the
vigraham. We find so many beautiful
antiques going outside India. That
must be stopped. You must be armed
with legislation and given power to
stop this.

St qeTEtT et (qaE)
3qreger Sft, miEgfas &0 3797 &
avaeq § aga & &faer wrar # @
fa ard  safery wwar = mn §
afga goft aidt &1 safegr wF A
ey ‘g’ wer & mfe awe
T ARAE | HiEpfaE a1 anan
g & fama o 77 wR AR
¥ gAH gAF FTAFH IATT o7 W F WY
3¢ wrarga fear @ @ @ wAE
g “Aepf” wex w1 ggEr FET
ARy Fer & gfawss € 1 34
awr &1 § gafag ot 97 wr g f*
“geafa” Ao, B cqvgd” g AT
weR] ¥ 9 Wi § wawr 0% 3fem
21 ol Y F1E 5w T AT AEEQ
T wd &Y TR AT § S
Iad wiepfa® TR g AR
S oar foar gar &1 ww i3
ag & wraw wafaw et @ fa g vl
W AW FT FAFH AR EAT 0 A
FreEgT ekl # oagAT wrEAT Z o
gregfas 14 Famg F7 TA TIAFAL
% fag “miegpfer” m T 9w Ay
s ifgr , F@ Ak fau sowE
FAFA qT AACTE FTAAF TRT FT
qar F1 gwar g, Afaw arepfas”
g T A AR qG T ARATET 2
ag ‘depfa’ wem AT va agw awn
WYHTH § |

g o 91 4 fagw w9 & w7

wfiqaw # ag o agr & fa ewdt wva 2o
¥ quv 2wl w1 wepfew gew A E
gaT? 2u & faw gz qoerer an A A
g1 qudY g gw A At i @
arfeq 3@ wreftr 477 A ora for qeeey
ot migfaa 17 g Wit ¥ g
T g WX aRl ol Wdla g
1 =2 femr av 1 7 a1 wrow g
HTTd #1 A6 FgAT Tgal g oaafw
Al uwan, @ fa@arer 8
Ire T FEOR FY WA T AT
q =g a3 § a7 7y qwfa
F1 A2y fagr & 1 3% we2Wl W
T WREA F7 Ty ey fadet &
qA mar g 1 fEw ww wepfas
feredes & A v 9@ g W7
#Y gefergr gt 2o # Foft st § W)
w# fou feem sifsafrat & o faran
AT § A0 F wgAT e § R ag uE
917 & ATy gepfa &7 9 ¢
g gare fod w7 & fx owt
TET A § FRTO A0 AFT wATY
faasrae 78  wgrgew fadal 1 70
gt AT WA ¥ T WEC FATU
aregfirs aekw faga wq & faden w1
HAT AT RTE

zoa W gfaaea & g7 off qgr
? fx angfow ad Fnaw 7 fadwi &
#2734 & faq gy Feawizn g,
gy faew & aArh faeagae
F! faZzmavm & faw ¢3v 2 wqoy fxan
mar ¢ afsA gwE e A gq WA
2 o gm0y Y g 7 ug frmT @ W
st gfRe EETe 9w WA
77 qEAY w1 AFT i aY A Iy
g™ oy faay @y | W9 FA T A
qeen a1 ¥ | @ et i O e
JETETT AVE WA E | TF G Py oft et
A 9T ATAfam I 2 7y A
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[ s aredt]
"R % I & vF o w7 JA Q@
@ g1 | R o QAT F1 Ay fa=r a
gfea ft } Far fF I9F At 30 TR
fax 9T 39 oY T 300 ®IF fAT
g@ ax qfeq oft @ O FT 77y 7 ¢

wEY wiw faa® &7 Fgr g s
FATIAT FY A qY I 7AOH FY
il

Y ag & o7 27 fi ey faemaaes
ArFrar ¥3yR ®97 a7 1@ 07 feaHy
WA #T HEHAT &1 3Y g &97 fai
TF | FH AFCC F AT AT IR E

(%)

& @vgm g fw 3w S w1 Qg #
7 faar Arg wfwq 78 9 qiesfas s
Farerg AT 7 faare w3

gl a1 ot A faaw &7 & wgaw
1A § fF I AT F 37 GH0
#Y faargresg dSt & "AZT ATAT G
g sraar =nfgy | 59 fav g & 7
oF g3 fFar 41 ®R giepfas w0
ITHAY oY AAAET [ A IAFT IAT
faar gqr 1 /7 we= fFar a1 fF A
F Ft FoT F+H AR § A AFET
g IFAY o gfua s ogfed
F AT WY E 1 I H aaray wa fw
FOT W AR F AT H qOae
grEaAfY ®YE FrART gHR AGT faey
¢ & fowd gw 9% 39 &7 § &A1
FT AF |

aw wwad @ fw s s fawm
H THT HT JeET ATAHFT  WIOHT
8] a1 & IFA wwr ¢ fw g
w0 AfeET & o ¥ ®rf qUaeT §4q
aff § afF & qwfas wqEeT™ W
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Areg fas-FTd AATAT F qAAAT ATRHA
g ot oF A masi g § < fe
TEF qUaErd g & fag F7@ E
g gfaere aY g8 ara Fv At @ &
R AZFAE T & JET s It 7
qardr gAY § gE At =i A A
Fiarey 1 guaE vy et §
faeare & gaT avia & ) W F HAST
1 & FAge? faeeT ar9q F F aqq
9T UF gEaT el @ WY I9A 37 g0
w+H AfFEe &7 w97 #1 T & | THF
gfafe aga & fazan oot 1 f&
qWY AT 97 FATE W F A F §
g ot za wfegw & =9t 1 &
fazat arft =N afqaw A Zafaax
F Y wOAY ATAAl ¥ qo7H H A F
=z Foor AfET S FAT =T &Y 0
7g @9 3@ g ot 9 darfaw w7
AIAAE W AEpfr-and gay
ITo Ho Ao FTAT Tl & fHgad ary &
st aw & gmrfos el @y
faeft & aErHTTATE & AT & Tgan
g 5 3 37 asey ¥ qrdy e &
faaT F¢ | FH T FH FET T HT
g9 9T & TqET 9T 1 F faang e
I § I 9T TG TAT FT JAT9 TN
FEAT 9Ty | R FEG AR FF
g7 & fadt uw aeyaraw faory #t
WA 39 & fam 39 adeqE F1 ay
g*faa s Sifed 77 37 § A g
qEATA F AT F A9 7477 T 77T §
o7 gAt W Al ¥ =i #1397 @
¥ 39 qfEEdr @1 SuF afcorrmeasy
afz #1% g9 g5 FY fegfa scow gy
afEs 7@ A aifew ot 9w feafa &
A FT QAT TH T G EY G )
gafed & sgan g 5 g 9w wfx
F gy A T W FT w1 A 9w
IBFA F Y g T TefiRar &
arq g A ¥ faare s d
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oF arq it fw 7 faq3 €787 a0
g g 92 78 & fv W & Y fergear
<TTF FATATITA § TH ST F1 TATATL
guT @ ¥R & ganar g fx qyadrg gt
q 9fF gATOT @Y W SN
WY 37 g1 g i faeelY 1 S w=aR
HGHT & HATE § HIX TTHE ATTRIT
gy &7 fa g 7 frzar == s
@ & R Fwax Fwaq< 1 ST s
HE

it g fa gy am &
I qEFfas 19 TWo To Hlo TH
# gAY gg A o At Far oot
¥ FrS qar o ww § N e )
gfee & T oo Aifwm 78t fear
T @ A IAHY wifqE Agraar & Aqr
ST 7@ & Y I WE IaT H qa=var
q1 & fRedt #1 o7 A w7 W ¢
|| ¥y, g7 WY F AY 899 & FaT
feg w3 & wafs ag v gfar eq @
o IR Y wEw a9ifma T@f
fear mar & | Afen  swre mFaT oY
f& oF @ wHIEE g1 A%ar § W
forasr fF Gferfas wga W & IasT
qOGHT FAN 1 FH 9 F A ad
@ A9 gar ar afew ToEE am-
FATE F Frmf aF I9H 7o
adf g gt @ W adlo A @ @
¢ & I S u¥ g@Emn fie iR
fre @& | wop a7 AT qifgd
f& g TwR g 91 P T
N I@ AR I T F gOAA qEgA
T TRt T NG X HAAF ARG
w77 & a7 arffe g7 IE A aga-
ot S FOWmT & guT H &7 9 gl

a8 ¥ § oF arr w1 wfirer Ay
¥ oy s gAE sET AR IZ AL X *G
f wuft aradra ozrfreeg & o oo
AT F 7 a1 w1 N daq faar e
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AT g & qr F OF W a<g &1
wrepfas dq § N 5 fedr sfe fasw
wuar gevar faaq £ aafa a8 §
afew ag wqen amx wt wafa § 1 ag
arqur faer & wiforgf & fad & 1 qav
WEAT A gAt s fagrat o g adt
¢ witg fadar fagmi & o ogar &
f& wwag gfmr € aged A qa @
g gErE g Y star fw ot agrfaor
AN egr e dagar g fr gmag &
qarT 4fz& w4t 9T AFENT FF T
# faq w=f o Iswadw afufa
fags &t 9@ | g7 IFR & Wi
w1 XA & F fasaw g 348 wyNm
w9 WX I3 w4t & af7 g7 gET R
F 1T g1 A% AfE arf A &
fagfor & qg@w g1 9+ at qg waR
TN ZIT |

Shri Abdul Salem (Tiruchirapalli):
Mr, Deputy-Speaker, the Ministry of
Scientific  Research and Cultural
Affairs has given a good account of
itself and deserves all praise for its
pe-formance in the last year,

The scope of the Ministry is vast
and, broadly, its functions relate to
basic and scientific research, indus-
trial research and cultural activities.
In themselves these functions should
have certain clear defined priorities
to have a balanced approach. While
basic and fundamental research is
essential, it is equally important that
day to day problems of the industry
are looked into and solutions found
for their difficulties. Cultura] acti-
vities are different and they are direct-
ed to contribute an understanding of
the cultural values amongst the differ-
ent sections of the Indian society and
of India abroad. Much advance has
been made in other Western countries
in fundamental research. We have to
continue with our own humble efforts
not only to create consciousness but
also to provide a firm base for future
development. Russia has set an
example that more emphasis on basic
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problem of research not connected
with commercial aspects pays rich
dividends in the long run,

The Ministry has established, under
the Council of Scientific and Indus-
trial Research, a chain of national
laboratories and institutes which are
engaged in various research problems
relevant to industries and their deve-
lopment. Here I will suggest that the
Ministry should improve its liaison
with the industiries in the public and
private sectors. This will give point
and direction to the efforts that are
being made and will also enhance
their wutility. In line with Govern-
ment policy of bringing about har-
mony between the private and public
sector undertakings, I would suggest
that we should welcome the partici-
pation of industries in these researches.
If this is not possible, we should
devise other ways and means of mak-
ing them use these more and more.

Sir, 1 want to say something about
cultural activities. These are tackled
in two planes: within India and out-
side India. We have achieved inde-
pendence and political unity, but we
have to develop forces of unity so
that fissiparous tendencies are check-
ed. Thewe is an inherent unity
amongst the various regions in the
country, but a better appreciation of
the culture, tradition and ways of one
region in the other will definitely
contribute to harmony. The Ministry
should employ all media at its disposal
towards this end.

The second problem which the
Ministry should tackle in this regard
is the emotional and psychological
integration. The cause and effects of
incidents like Jabalpur should be
studied carefully and necessary reme-
dies are taken in hand.

Our outside relation programme
should definitely have priority. Firstly,
I would like to make it plain that
what we are doing abroad by way of
presenting India is not enough. After
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all, every man who goes abroad is
our national representative and unless
we improve our morale and national
character and business technique we
cannot create a favourable impression.

Within the resources available, let
us concentraie on improving our cul-
tural ties with Himalayan States and
Africa. There are quite a few African
students in Delhi and I believe that
they a-e not being looked after well.
Instead of spending money on cultural
delegations, we would do well to see
that they are happy and contented and
carry home good memories,

Sir, after the rape of Tibet by
China, thousands of refugees have
crossed the bhorder. The Tibetan

culture can be preserved only in India
which, in the past, has absorbed
varied cultures. If it is to be preserv-

ed, it should be preserved only in
India.

Sir, T congratulate the hon. Minister
for his effort to establish the Institute
of Petvoleum. With the growing
demands of petroleum and petro-
chemical industries, this is essential.
But, again, I say that in all schemes
connected with the industrial research
we must take the private sector with
us. New techniques in refineries are
also being investigated and 1 hope
they will be able to guide the public
sector refineries for producing more
of high speed diesel oil for which
there is greater demand than for
other crude cuts,

Shri Humayun Kabir: Mr. Deputy-
Speaker, Si, T would at the outset
like to thank all hon, Members who
have participated in this discussion.
(Shri M. B. Thakore: What about
those who could not participate?) ...
and, I thank, probably even more
those hon. Members who have been
sitting here listening to the speeches

of others because that iz a real
exercise in cultural discipline.
Shri M. B. Thakore (Pattan): We

did not get time.
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shri  Narasimhan
Silent spectators,

(Krishnagiri):

Shri Humayun Kabir: Most of the
criticism has been consiructive and of
a friendly nature and I am a little
unhappy to find that the only note of
indignation was by my very old and
honoured friend, Shri H, N. Mukerjee,
whom I have known for about 40
years and have always admired for
his quality of indignation. It does not
matter what the subject is. Whether
here or abroad, he has always been
indignant about something. If he
were a little younger, I would have
called him an angry young man. If
he were a little older, he would have
been in the category of angry old
men. But being neither very young
nor old, he is only angry. That is
probably why in discussing subjects
where really there is not much room
for passion he was able to import
successfully a fair amount of heat and
volume but, I am afraid, not very
much light.

I will starty with his comments on
the Department of Archaeology. 1
am entirely at one with him when he
said that more and better work is
needed. Certainly, more and better
work is needed. This has been the
burden of his song with regard to
most of the activities of this Ministry.
We are trying to do our best, but
even our best is not good enough and
therefore there is always room for
improvement. We shal]l always wel-
come suggestions, but it would be
more helpful if they were concrete
suggestions as to how the work is to
be made better and how it is to be

expanded. .

He referred, of course, to- Nagar-
junakonda. It has become with him
a hardy annual. I am afraid that we
probably have a slightly different
approach to this problem. Many of
us worked as long and as hard as it
wag possible to preserve Nagarjuna-
konda, but when it was finally decid-
ed that the dam would be built on the
Krishna River and that Nagarjuna-
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konda would be submerged, we used
all our energies in trying to salvage
what was possible. To express regret
again and again and to keep on say-
ing why it cannot be saved when it
is known that it cannot be saved, is
1 think, a kind of sentimentality.
Why should we go back on these
things insiead of concentrating on
salvaging what can be salvaged?

1 would have welcomed it if Shri
Mukerjee had told me where we can
do more in salvaging. A full survey
of those 3,000 to 4,000 acres of land
has been made and excavations were
completed last December. If he could
tell me that these are the areas which
have not been covered or that these
are the things which ought to be
salvaged, his criticism would have
been very useful. But merely to
express regret why Nagarjunakonda
is being submerged helps neither him
nor us nor this country. In this
struggle between the living and the
dead, the claims of the living cannot
be overlooked. The people of Andhra
Pradesh and Madrag have decided
that this dam should be built so that
about a million acres of land can be
brought under irrigation. [ think it
is better that we concentrate on the
future, on the salvaging and protec-
tion of the monuments that can be
protected rather than on wasting our
energies in vain regrets.

My hon. friend also referred to
excavations in Arikkanmedu and
Kaveri regions. 1 have noted them
and welcome these suggestions. At
the appropriate time we will under-
take them, He knows, as a member
of the Central Board of Archaeclogy,
the major problem before the Depart-
ment of Archaeology at the moment
is to undertake threc large scale
excavations—onc in the Rajasthan
area for the painted grey pottery; a
second in South India for the earller
neo-lithic culture which will also
throw a considerable light on the
Dravidian culture to which my hon.
friend, Shri Narasimhan, made a
reference . . .



6537 Demands

‘Shri Narasimhan: Exactly where?
An Hon. Member: Salem.

Shri Humayun Kabir: That I can-
not say as yet. It may be Salem for
all I know, but where exactly it will
be will be decided by archaeological
considerations and not by considera-
tions of any other kind,

The third excavation will be some-
where in the east. It will be in the
Gangetic Valley, but exactly where,
again I cannot say because it will
depend upon archaeological conside-
rations.

Then, my hon, friend referred also
to grants to Deccan College and the
Asutosh Museum. He was rather
angry that only Rs. 4,000 were given
to the Asulosh Museum. 1 think he
was not briefed properly. During
1960-61 we have sanctioned Rs. 30,000
to the Asutosh Museum out of which
Rs, 14,890 have already been paid.
They have bcen told that as soon as
they send us the utilisation certificate
the balance will be paid to them. This
Rs. 4,000 was an additional grant for
excavations on which the total expen-
diture was only Rs. 7,900. Our formula
is that we grant 50 per cent of what-
ever is spent on special excavations
of this type. I do mnot therefore
understand what exactly his grouse
was,

My hon. friend, Shri Narasimhan,
was concerned with the organisational
set-up of the Department of Archaeo-
logy. I know it is one of his old loves
and like all old loves he can never
forget it. Therefore he returns to it
again and again though he finds that
there is discouragement from almost
every other side. He appealed to some
of the leading archaeologists of this
view. He appealed to archaeo-
logists outside India and I am
very sorry to say, as he himself
knows, that everyone of them has
said that the present set up in which
the different types of works are
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properly coordinated is the most satis-
factory for the proper development of
archaeology in this country and that
any bifurcation or division of the
Department as has been suggested by
my hon. friend would be disastrous
for Indian archaeology. I think ‘dis-
astrous’ is the word wused by one
leading archaeologist of the world. I
do not know why in spite of advice
of this type, not from me and not
from officers of my department but
from leading archaeologists of the
world, he still persists in trying to
split up the Department which has
done splendid work and which has
brought honour and distinction to the
country.

With regard to his other two points
about preservation of paintings of
South India and excavations for Dra-
vidian history, I have noted his sug-
gestions. We shall do whatever is
possible. Some paintings in  South
India have already been renovated
and cleaned. He himself referred to
the fact that through methods of che-
mical cleaning some of the hitherto
almost indiscernible paintings in the
Tanjore temple have been revealed
in their almost pristine glory. I am
sure that the Department will con-
{inue to do that type of work.

I have already referred to the
question of excavations for Dravidian
history. He also referred to the
Aswan Dam and seemed to express
some surprise on the fact that work
has not begun. I am surprised at his
surprise because according to the
programme which has been drawn up
it has been decided that work on
the pre-historic sites will begin from
the winter of 1961. When thé pro-
gramme is to begin the work in the
winter of 1861, it is a little surpris-
ing that surprise should be expressed
that work has not already been finish-
ed and a report submitted.

Shri Narasimhan: The
were not complete,

answers

Shri Humayun Kabir: The answers
were probably not very clear to my
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hon, friend and it may be that our
answers also were not as explicit as
they ought to have been. But the
general position is that a preliminary
survey has been made. The Director-
General of Archaeology and the
Director of the School of Archaeolo-
gy, who will be the leader of the ex-
pedition, were in the Egyptian region
of the United Arab Republic when
1 was there and together we have
gone over a number of sites. They
have nfade a preliminary selection.
But it is an international programme
in which a large number of countries
are cooperating and therefore the
final allocations will be made some
time probably during this summer. I
am hoping that in the winter of 1961
the work will start there. It will not
only enrich our archaeologists’ ex-
perience but wil]l bring certain im-
portant gaing to India. I also hope—
this is only a hope that I can express
—it will throw some light upon the
relations between India and Egypt
in ancient days.

My hon. friend, Shri C. K, Bhatta-
charya, referred to excavations in
Rangmati in West Bengal and in
Orissa. In all these places excava-
tions have been carried out from
time to time, but it all depends on
the availability of resources and on
the question of priorities. As I have
said earlier today, the priority at the
moment is to try to clear out certain
hitherto not very clear episodes of
Indian history. For that the three
major problems are the neolithic cul-
tures of South India and Eastern
India and the culture of the painted
grey pottery in Western India. When
these have been completed, other
programmes will be taken in hand.

14 hrs.

Here, I would like to remind the
hon. House of one very significant
thing about archaeology. In a sense
archaeologists, from the nature of the
case, are enemies of ancient remains.
Because, once a site has been ex-

CHAITRA 1, 1883 (SAKA)

for Grants 6540

cavated and exposed, it is very diffi-
cult to protect it. So long as objects
are covered by the accretions of cen-
turies if not thousands of years, they
are protected against weather, climate
and the vagaries of nature and the
vagaries of man. Once they have
been exposed, the work hag to be
carried out quickly. Otherwise, there
is the danger that some very valu-
able elements may be lost. Therefore,
we do not wish to expand the pro-
grammes of archaeology too rapidly
without taking proper care to see that
whatever is excavated is properly
studied and wherever possible pre-
served.

My hon. friend Shri Radhe Lal
Vyas referred to the excavations at
Ujjain. The necessary excavations
have been carried out. When the
three major priorities are covered, we
may return again to Ujjain, It will,
again, be a question that would have
to be decided on archaeological prin-
ciples and not on principles of my
like or dislike or the local affiliations
or the local patriotism of any one
Member of this House, whether on
this side or that side.

My hon. friend Shri Mahanty re-
ferred to the location of the Archaeo-
logical Library. He has probably for-
gotten that it was decided at one
time that the Archaeological Library
was to be shifted from Delhi to Nag-
pur. It was, if I may be permitted
to say, so, through my personal in-
tervention and through my personal
pleading with some of the authorities
concerned who allocate accommoda-
tion to the different Ministrier that
this Library was retained in Delhi.
Naturally, we were beggars and we
could not be choosers. With the new
Museum building coming up, I think
thig problem will be solved very soon
and we will be able to house the
Library as it ought to be housed.

My hon_ friend Shri C. R. Pattabhi
Raman referred to Temple survey im
the south and said that sufficient was
not being done. He is probably not
aware that we have two programmes
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of temple survey in India: one, a sur-
very of temple architecture in the
north and the second, a comprehen-
sive programme of survey of temple
architecturc in the south.

This work is proceeding and as
soon as the work is completed, ade-
quate volumes with profuse illustra-
tions will be published to give the
people a knowledge of the enormous
wealth and splendour of the temple
architecture of this country.

He also referred to the export of
antiquities. He probably forgot that
we have already an Act by which
no antiquity can go outside India
without the personal approval of the
Minister concerned. We take very
good care to see that nothing of im-
portance goes out of this country At
the same time, I feel that where there
are a number of specimeng of the
same type, there is no reason why
somc of these specimens should not
go abroad. We do not want to be re-
presented in the world outside By in-
ferior specimeng of our art and sculp-
ture. We have laid down the policy
that unique objects shall not go out
of the country. Where an object is
-~ot unique and there are a number
of instances of the same type, some
of them may be allowed to go, even
if they are of the first-rate quality.
I believe that is in the national in-
terest and that it would enhance the
prestige of India outside. Otherwise,
it only third rate things go, the
world outside will not judge us fair-
ly.

My hon, friend Shri Prakash Vir
Shastri referred to the question of
Mosque and the Krishnajanma Bhoo-
mi Trust at Mathura. I am very
happy to say that as a result of the
discussions with different authorities,
an amicable settlement has been
arrived at. This particular Mosque
has been g protected monument for
almost 40 years. Therefore. there is
no question of doing anvthing new
to it. There wag some possibility of
a clash at one time. The hon. Dr.
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Sampurnanand, the then Chief Minis-
ter of Uttar Pradesh, wrote to us
saying that immediate steps should
be taken to settle this question and
to define clearly the areas which are
protected in order to avoid a clash.
I am very happy to say that due to
the pcersonal intervention of some
officers of my Ministry—I myself
have visited that site on more occa-
sions than one and there have been
discussions with the representatives
of both the groups—an amicable set-
tlement has been arrived at. There-
fore, I would appeal to hon. Members
not to try to re-open a question which
has been amicably settled.

If we go into the question of his-
tory of what hag been destroyed or
what had been built, we will not
know where we shall end. Some of
you may remember that only a few
days ago, in reply to a question in
this House. or it may be in the other
House, I do not remember, it was
stated that the Chinese have claimed
Kailag and Badrinath on the ground
that they were ancient Buddhist
stoopas or sites. Therefore, if these
question of past history are raised,
we do not know where they will end.
Siva temples were converted into
Vishnu temples and Vishnu temples
were converted into Siva temples.
Buddhist stoopas were converted into
Siva temples in many cases in South
India. In some cases, temples were
converted into mosques and Mosques
were converted into Churches, This
sort of a thing happened not only in
this country, but throughout the
world. It has happened even within
the votaries of the same religion.
Very recently, I was in the United
Arab Republicc, 1 found there,
that as early as 1500 B.C, one of
the Egyptian Pharoahs converted
a temple of his own father into that
of a different God in order to put his
own name upon it and his own signa-
ture. He claimed that he had built
this temple simply because he had
made a few changes. He claimed the
glory of having a new God installed
there. Therefore, we cannot go into
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past history. Archaeologists through-
out the world have laid it down as a
principle that when a monument
comes to them, they take it ag it is
4t the morment of taking it over, We
cannot go into past history. There-
fore, I would appeal earnestly to all
hon, Members of this House not to
reppen a question whose  dangerous
reparcussions nobody can  foresee.
Therefore, let all  these things be
setiled on  archaeologica] principles
where we are on firm academic
ground, where we are interested in
preserving the splendour and beauty
of the culture of this country, where
cvery religion, every community,
every language group, every type of
people in this country have contri-
buted to our splendour and to our
achievements in the past.

With regard to Jantar Mantar to
which also he made a reference, I
would say this. He referred to the
reports in the newspaper. But, he
did not make a full reference, be-
cause that report itself says that
when the officers and employces of
my Ministry went there to repair the
monument and look after it, they
were driven away. We are in corres-
pondence with the Rajasthan Govern-
ment. [ promise to this House that
I shal] take it up personally with
the Chief Minister of Rajasthan. I
had written to him about six months
ago. My impression wag that the
matter had been settled. I am sorry
to find that it has not been settled.
I shall take it up with him per-
sonally and we shall certainly see
that this fine monument does not
suffer any further damage, and that
it is properly maintained.

Then, I come to the Akadamis.
Here, again, my hon. friend Shri H. N.
Mukerjce expressed regret, which I
share, that there were no awards for
Bengali, Tamil and some other langu-
ages this year. This regret was
echoed by my hon. friend Shri Auro-
bindo Ghosal and several others, I
do not know if the House is aware of
the way in which these awards are
made. There igs an Advisory Board
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‘or every  language in India.  The
namos of the members of the Advi-
sury Board are included in the print-
ed reports of the Sahitya Akadami
and as such, they are not secret. If
my hon. friend will look at the list
of Advisers for the Bengali langu-
age, 1 feel sure that even he will be
satisfied that most of the people do
occupy important pesitions in Bengali
literature and not one man is there
who should not be there. The proce-
dure ig that every one of the mem-
bers of the Advisory Board can send
one or two names to the Secretary of
the Sahitya Akadami. When all the
names are received—--it happens that
there are some names which are sent
by one person only and not by any
other—a  consolidated list is  made,
including all the books which are
sent by all the members. The con-
solidated list is sent back to all the
members of the Advisory body again.
Out of this consolidated list, they are
requested to recommend one or  at
the most two names. They have,
thus, an opportunity to consider those
books; which they may not have first
thought of.  When their selection
come, on the busis of first preferences,
five books are sclected from that list.
These five are sent to a group of,
what is called, examiners or final
Judges, consisting of three, whose
names, from the nature of the case,
have to be kept secret, But those
judges have no right to go outside
the list and they are required to con-
sider only the books recommended in
the listt When the judges select one
book out of these names given by
the advisory body, that book wins
the prize.

What happened thig year in the
case of Bengali, it appears, is that
three books were recommended, and
the prize was not given, not because
there was no book of the requisite
quality but because thers were three
pbooks which were held to be almost
of equal quality, and the judges could
not agree among themselves as to
which of these three should be the
first. So, it was 8 question of pletho-
ra rather than a lack of books. But
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then this is the kind of literary law
or procedure that we apply to every
other language as well.

Sbri M. B. Thakore: It may be
divided among the three.

Shri Subiman Ghose (Burdwan):

It might have been divided among
the three.

Shri Humayun Kabir: That has
never been done by the Sahitya Aka-
dami till now. And hon. Members
know that the Sahitya Akadami is an
autonomous body, but I shall certain-
ly place this suggestion before the
Sahitya Akadami. But I may remind
the House that this is not the only
case,

In the case of the Nobel Prize,
which is awarded on the basis of
books published throughout the whole
world, there have been years when
no prize has been awarded. In the
case of the Hawtherndon Prize in
London, again, no books were award-
ed prizes for almost ten years.

Shri Tangamani: After all, these
prizes are awarded for the develop-
ment and growth of the different
languages. If the prizes are not
awarded, then what is the purpose?

Shri Narasimhan: Is it because all
the three were good? :

Shri Humayun Kabir: As I have
said, in this particular case, in Ben-
gali, three books were regarded to
be of equal importance and equal
distinction, and, therefore, no prize
could be given, but it may be, as has
been suggested that the prize could
have been divided. At the final meet-
ing, when this was decided, I was not
present, but, certainly, I shall place
ihis point of view before the Sahitya
Akadami which I would remind the
House, is an autonomous body, and
it does not and should not accept any
direction from the Ministry. I am
sure that the Memberg do not wish
that in the work of these Akadamis
and other autonomous organisations,
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the Ministries should have any voice

more than merely suggestion and
advice. ‘

My hon. friend Shri H. N. Mukerjee
also referred to the Lalit Kala Aka-
dami as being too modern and one-
sided. I agree with him, but, again,
it is an autonomous body. I myself
have sometimes suggested that per-
haps the sort of abstraction in which
they indulge is a little narrow. But,
it is an autonomous body. One hon.
Member said~—I think it was my hon.
friend Shri Mahanty—that the Lalit
Kala Akadami patronises only Jamini
Roy. I think he is completely mis-
taken. If he goes to the Lalit Kala
Akadami he will find that Mr. Jamini
Roy is very much out of fashion there
today. It is thc modern impression-
ists who are in fashion there. Some
hon. Members may have seen the
finest example of this modern impres-
slonism when an international exhibi-
tion was held here recently, In  that
cxhibition, one of the outstandings
paintings--outstanding, within invert-
ed commas—which came from an-
other country was a blank canvag in
which there were 177 incisiong with
a pen-knife. And we counted these
incisions, because the organisers
thought that these gaps or thesc vp..i-
ings in the canvas would probably
induce school boys who came to see
the exhibition to add one or two
more. That is the position.

Shri Goray (Poona): When did
the hon. Minister count them?

Shri Humayun Kabir: Not I, but
before it was hung up. The counting
took place.

Therefore. I would only submit that
in these matters, there are fashions
in arts as there are fashions every-
where else. At the moment, amongst
some of the younger artists particu-
larly, there seems to be a strong cur-
rent of what ig calleq modern art or
modernism, but I am sure that like
all passing fashions, this fashion will
also pass away, and we should not
get so much excited about it. My
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hon, friend Shri Aurobindo Ghosal's
objections have already been disposed
of.

Then, my hon. friend Dr. Samant-
sinhar referred to the Odissi dance,
and asked why it had not been recog-
nised as a classical dance. Again, it
will depend on the report of the
Akadami’s expert body. But, in the
meantime, action has already been
taken to give due recognition to
Odissi slance, and Odissi dance is one
of the types of dances for which
Akadami awards are made, and for
which prizes are given, and for which
we from the Ministry have tried to
help as far as we could within the
resources available to wus.

My hon. friend Shri Prakash Vir
Shastri had certain original observa-
tions in this field as well. He objected
to the use of the word sanskriti to
anything except very high philosophi-
cal discourses. Now, the word ’cul-
ture’ or sanskriti is nobody’s mono-
poly. It does not belong to any parti-
cular individual. He is certainly
welcome to use the word sanskriti
in his sense, but if people else-
where use the word sanskriti to
include other activities, I am afraid
there is no law which can prohibit
them from using that word in thelr
sense,

He was also very angry as to why
any dance troupe should be sent
abroad. 1 agree that dance troupe
is not the only representation of India,
and that is why we try to send
lecturers on philosophy, lecturers on
religious, literary workers, painters,
musicians etc., but at the same time,
it cannot also be denied that to a
foreign country dance is the form
which appeals most. It cannot be
denied that dance is the form which
has an immediate understandable
appeal. It is a visual spectacle, and
when we are trying to establish
closer friendly relations with other
countries, we have to consider their
likes and dislikes. It is not a pro-
selytisation function. If there were a
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delegation like that, I shall certainly
keep my hon. friend in mind. But
then, proselytisation is sometimes
more effective when it is indirect, not
when it is too didactic, not when it
is so blatant that people react against
it rather than welcome it.

My hon. friend also referred to the
fact that about Rs. 5,000 was paid to
Swami Ranganathananda—here, I
might correct my hon, friend: it was
not Swami  Chinmayananda but
Swami Ranganathananda whom we
sent—and about Rs, 35000 to Shri-
mati Indrani Rehman and her troupe.
The answer is very simple. A ticket
cost Rs. 5,000 odd in one case, and in
the other case, the ticket or rather
the tickets—because it was a troupe—
cost something like Rs. 70,000 to
1s. 80,000, and we paid half of that.
In one case we paid the full ticket,
and in the other case, we paid half
of the tickets of the troupe, and that
explains why the 1wo figures are
different.  Also, it costs more to go
to America and South Amerlca than
it costs to go to Japan. If my hon.
friend will not understand this sim-
ple arithmetic, I am afraid nobody
can help it.

I now come¢ to probably the most
difficult point in thc debate that has
taken place, and that iz about the
history of the freedom movement.
My hon, friend Shri H. N. Mukerjee
opened the attack here and  again,
and, as I said, his qualities of indig-
nation were ncver seen to better light
than when he waxed eloquent over
the many misstatements of Dr. Tara
Chand. My hon, friend is a historian,
and a historian of some distinction,
and so he is Dr. Tara Chand. So, I
shall leave it to them to fight it out
outside this House as to whom is
right and who is wrong. 1 shall not
go into the merits of the question,
but the only point on which I would
like to make an observation in this.

Ours is not a country where when
we commission a person to write a
book. we dictate to him what he
should write. History is not manu-



¥

6549 Demands

[Shri Humayun Kabir]
factured in this country according to

% the wishes of the political parties. I

personally do not agree with many
of the things in the book, and if my
hon. friends have read the preface or
the foreword or whatever you may
call it, they will have noticed that I
have said clearly that the
-opinions of Dr. Tara Chand are Dr.
Tara Chand’s alone. There is no
question of this being a Government
publication in a strict sense. Govern-
ment publication means somethiag
which expresses the point of vie of
Government. This is a Government
publication only in the sense that it
is brought out by the Publications
Division of the Ministry of Informa-
tion and Broadcasting.

Shri H. N. Mukerjee: Can the hon.
Minister not answer this simple ques-
tion? Was it not the duty of the com-
mittee appointed by Government that
facts should be collected in  regard
to what exactly happened about the
struggle of our people for freedom?
That was the job that was entrusted
to them.

Shri Humayun Kabir: I have re-
ferred earlier to the quality of indig-
nation that characterises my hon.
friend. Now, shall T add also the
quality of impatience? Let me finish
first, If the hon. Member will only
wait a litt’e while, he can hear the
answer.

This book is only the first part,
which has been published, which
deals with the background, Some of
the things to which he referred yes-
terday about what happened between
1757 and 1857 are things about which
Dr. Tara Chand tells me that he has

already started writing. He is
delaying with them in the second
volume of his book. Again, my

hon. friend is shaking his head. He
is entitled to his opinion, which, per-
haps, may or may not be right. If
he writes the history,] am sure, it
would be quite different, and pro-
bably not quite acceptable to every-
one in this House. But, then, no two
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historians will ever agree. And the
main difficulty here is that this is a
work which was begun several years
ago, and Dr. Tara Chand was com-
missioned to do this work long Dbe-
fore my Ministry came into existence,
The work had already begun and it
has continued.

Shri D. C. Sharma:
have stopped it.

You could

Shri Humayun Kabir: And it has
continued. Dr. Tara Chand is one of
the eminent historians in India, even
though people might disagree about
particular aspects of his work. And
I am sure that he will take particu-
lar notice of all that has been said in
thi; House. I would only draw the
attention of hon. Members 10 one
other point, namely that in the other
House, when this book was  talked
about, he said that he would be will-
ing to discuss with anyone any points
which might be disputable, and if a
second edition were necessary, he
would naturally try to meet the
points of view of all critics. 1 do not
for a moment say that the Govern-
ment stand by any or all the things
said in that book.

Shri D. C. Sharma: Do not call
him the most eminent historian.

Shri Humayun Kabir: One of the
most. I never call anybody the most
cminent because that would be wun-
correct, But he is certainly an emi-
nent historian of this country.

Shri Rajendra Singh: Is Shri D. C.
Sharma a rival to him?

Shri Humayun Kabir: My hon. fri-
end, Shri C. R. Pattabhi Raman, re-
ferred to the Cultural History of
Mankind. Here again, Sir Leonard
Wooley, about whom my hon. friend,
Shri Narasimhan is alway; speaking
and has a great admiration for him,
happens to be disliked by Shri C. R.
Pattabhi Raman. What can you do
about these things. Great historians
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do differ in these matters and in any
case We cannot, as a Government, as
a Ministry, interfere with the ex-
pression of opinion of historians when
they publish books under their own
names. One book is in the name of
Leonard Woolley and the other is in
the name of Dr. Tara Chand.

I next come to the question of
museums. My hon. friend, Shri H. N.
Mukerjee, raised the question that
there should be no entry fees at all.
I do not understand why he is so
much against entry fees. I think
entry fee is desirable for two rea-
sons. First of all, if there is even a
nominal entry fee, people who come
to the Museum pay a little more
attention. Things which are offered
gratis or free are often ignored, But
more important than this, these mu-
seums have to be maintained in any
case. If they have to be maintained,
expenses; have to be incurred. Now,
why should the public exchequer
always be required to pay directly
for this? Why should not a part of
the expense be met by those who
are will'ng to payv? And the payments
are almost nominal. We give special
concession to students. We give con-
cession to parties. We give concession
to visitors. Ome day in the week,
sometimes two days in the week,
entry is free, and only on one dav in
the week, the charges are a little
higher, partly in o-der to slow down
the movement on that dayv so that
there is a better opportunity for
cleaning, and partly to help serious
students with a little more seclusion
so that they can study at leasure.

My hon. friend referred also to the
Indian Museum and complained that
onlvy Rs. 1 lakh was given to it where-
as the Victoria Memorial was given
Ra 3 lakhs. Again, I am afraid he
did not read hig brief. If he had read
the report, he would have found that
the Indian Mu<eum was pald during
1960-61 Rs. 1,68 318 for ma‘ntenance,
Rs. 1.69.028 for develooment: in other
words, almost Rs. 31 lakhs. no* Rs. 1
Iakh as he sald. As for the Victoria
Memorial, it was pa'd a grant of Rs.
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1, 59,000 for special repairs. I am
sure my hon. friend does not want
that this building should collapse,
and if special repairs are necessary
from time to time, they have to be
undertaken. Therefore, as I said,
again he was not properly briefed.

Then I come to internal cultural
activities Here again, my hon. friend,
Shri H. N. Mukerjee, was, as usual,
wrong. He complained that we are
unsympathetic towards the Asiatic
Society. I wish he had asked the
members and office-bearers of that
Society whether we are sympathetic
or unsympathetic. I can claim that T
have gone out of my way to try to
help the Society because it is perhaps
the oldest Societ of thi:; type in the
world, and many of the most impor-
tant cultural and sr~ientifle activities
of India originate from work initiat-
ed there. I therefore went out of my
way, and during the last two years
we have paid Rs. 8 lakhs by way of
grant for building We have paid
since 1959, Rs. 45.000 a year, and Rs.
5.000 for cataloguing as against
Rs. 20,000 which was paid till that
time. Before 1953, the grant was
onlvy Rs. 5.000. In 1953, it was raised
to Rs. 20.000. In 1959, we raised it
to Rs. 45,000. T do not know if these
are signs of neglect or any antipathy
to that Society.

My hon. friend, Shri Hem Barua,
referred to the necessity of inter-
State exchange of troupes. He said
that there shou.d be greater and more
of such exchanges. I agree. He com-
plained that there were only three
States. Here, he was not correct. This -
year not three but excepting four
States, namely, Bihar, Madhya Pra-
desh, Maharashtra and Punjab, every
other State in India has either receiv-
ed or sent g troupe. Most of them
have done both. We are trying to
see that these inter-State exchanges
become as frequent as postble so
that people in one area of the coun-
trv have greater knowledge »bout the
culture and art of other parts of the
country. In addition. as was pointed
out by my hon. colleague yesterday,
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we have been encouraging the hold-
ing of literary conferences in different
.parts of the country where litterate-
urs from different areas congregate
and exchange experiences,

My hon. friend, Shri Radhelal Vyas,
spoke about Kalidasa. All honour to
him for his devotion to Kalidasa. Cer-
tainly there is nobody in this House

- who would not share with him in
-‘admiration and devotion to Kalidasa
- who has brought the greatest distinc-
tion to our country. He said that
some organisation in Ujjain has col-
lected Rs. 1% lakhs. I tell him stra-
ightway that if they approach us, we
will certainly give a substant‘al grant
- to see that the Kalidasa Theatre is
built. But ag I told him last year,
‘there is one difference between Kali-
‘dasa and Tagore 1961 happens to be
the centenary of Tagore whereas for
- Kalidasa anv vear iy as good as any
* other vear. But during this very vear,
1 promise a grant to this oreanisa-
-tion if they will make an application
to the State Government and that
Government makes a recommenda-
tion to that effect.

There was also a reference to the
publication of rare manuscripts. T am
glad to say that we have been help-
ing in this connection, and a number
of rare manuscrints are be‘ng pub-
li-hed. Mv hon. friend. Shri I.. Achaw
Singh. -talked about the cultural mela
in UP where there would be a dis-
course on the literature of Ramayana,
When we receive a definite proposal,
we shall certainlv exmaine it sympa-
thetically. In the meantime. I can
tell him that so far as Manipur is

conrerned, hs certainlvy has no rea- °

gon for romnlaint We have sanction-
ed for Maninur a college of drama-
and music. of which he himself made
an acknowledement, We have also
agrerd to open in Manipur two open
air theatres. We have also a-su-ed
that if provocals are made for deve-
. lopment of the Manipuri languaee,
we will glve erants when promosals
- are rece'ved., Wa have alco given a
grant to a Manipur dramatist—a
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pension—under our scheme of pen-
sions to distinguished literary per-
sons or artists in different regions of
the country.

Shri Rajendra Singh: How much is
the sum?

Shri Humayun Kabir: Rs, 100 g
month. The maximum that can be
given to anybody is Rs. 150; taking
into cosideration the age, ‘and the
number of family members, the
amount is settled.

Shri C. R. Pattabhi Raman refer-
red to increased cultural exchanges.
I have already touched upon them. I
have already referred to Shri Prakash
Vir Shastri’s quarrel with the word
sanckriti, Shri Abdul Salam talked
about the integration of culture, emo-
tional and intellectual. T am all with
him. I am sure everyone in this
House wishes that there is closer ap-
prox‘mation between the  different
parts of Ind'a and the people speak-
ing different languages co-operate
with one another more

In regard to culture relations ab-
road. again my hon. friend, Shri
H. N. Mukeriee—I am afraid I have
to turn to him again and again, be-
cause on almost every topic he made
some statement usually incorrect—
wae incorrect when he sa’d that I
went to Paris to lav a foundation-
stone. He is completely wrong. 1
had gone to Paris on the invitation of
the French Government and I was
their guest. Because I haopened to
be there, T laid the foundation-stone.
If T had not been there, I would not
have gone there for laving the foun-
da*ion-stone. I am not <o foolish as
to indulee in such activities and thus
lav mvself ooen to attack from my
distinguished friend.

Shri H. N. Mnkertee: I it not a
fact that the India Honuse is  being
built at a cost of Rs. 35 lakhs? That
was what I objected to.

Shri Humayan Kabir: That is cer-
tainly true. :
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Shri H. N. Mukerjee: I wanted him
to say whether it was not a waste.

Shri Humayun Kabir: In other
parts of the world al.o we will have
India Houses. My hon. friend pro-
bably does not know the scheme
under which these houses are built,
not by India alone. In the University
of Paris, cite Universitaire, they
have invited different countries of the
world and said that seat; in each
House will be reserved for the na-
tionals of o‘her countries. Every co-
operating country will he g'ven seats
in the houses of o'he: nat'ons. There
is the American House, the British
House, the Brazil House, the German
House, the Russian House, the Japan
House and the Indonesia House. I do
not see any reason why India should
not have its House as well, I am sure
that in future there will be more
exchange:; and it will be bet‘er for
India and for others,

Then my hon. friend referred to
the trip of Vijayantimala. As I have
said, he is usually inaccurate. This
matter was discussed last year during
the debate. It was a trip which
took place two years ago. Therefore,
again, he is one year to late.

Similarly, about Bibliography in
cultural News, Some of his criticism
I accept, It is certainly a pity that
in these cultural bulletins, a book like
Fox Strangway's was left out. He
referred to Shri Sambamurty. He did
not care to see that not one but seve-
ral books of Shri Sambamurty are
mentioned in this bulletin. As I said,
he is usually inaccurate; and this is
ano‘her example of the kind of inac-
curacy in which he indulges.

An Hon. Member: Only to give
you a chance.

Shri Humayun Kabir: Shri Hem
Barua referred to the fact that we
have not got cultural relations with
East Germany, We have not recog-
nised East Germany. There are no
diplomatic relations with that coun-
try. How. in the absence of diploma-
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tic relations, a cultural agreement is
to be signed. Passe; my understand-
ing.

My hon. friend Shri C. K. Bhatta-
charya referred to the fact that we
should promote further studies about
India’s contributions to the Far East.
I entirely agree with him, He, pro-
bably, knows that in recent years
there has been an exchange of tea-
chers and students and we are hoping
that these programme; will continu-
ally increase.

My hon. friend, Shri Ghosal refer-
red to cultural delegations also. But,
I think I have already covered the
point which he made. Then, my hon.
friend, Shri Mahanty complained
about the composition of cultural de-
legations. These delegations are not
composed by me or by my Minis-
try alone. We have a committee in
which my Ministry has only one rep-
resentative, as I told the House, last
t'me. There is one representative
from the Ministry of External Affairs
and several distinguished non-offi-
cials. And, they select theze cultural
delecgations.

Therefore, I do not think that any
criticism on that point lies.

Shri C. K. Bhattacharya (West
Dinajpur): Is there anybody who acts
as the power behind the throne?

Shri D, C. Sharma: Probably the
hon. Member.

Shri Humayun Kabir: My hon.
friend, Shri Sharma, has, probably,
spotted the power behind.

I agree with my hon. friend, Shri
Abdul Salam that more should be
done for promoting relations, espe-
cially with the African countries and
some of our Himalayan neighbours. I
am glad to say that something has
been done. We have established a
school of Tibetology in Gangtok.
There is-a school of Tibetology slso
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in Ladakh; and we have many cultu-
ral exchanges now with all our
neighbours, the Himalayan States.
who are closely linked with us in
many ways. (Interruption).

Now, I ceme to the C. S. I. R. My
hon. friend, Shri Mukerjee referred
to the need for closer relations bet-
ween Vijnan Mandirs and National
Laboratories. .

Shri C. K. Bhattacharya: Sir, we
are growing jealous of Shri Muker-
jee. Every time the Minister refer:
to Shri Mukerjee first and refers to
us afterwards. He has 40 years re-
lationship with him and that relation-
ship has not led to love but to indig-
nation.

Shrl Humayun Kabir: If anyone is
to blame may I plead....

Mr. Deputy-Speaker: The hon.
Member has found out the secret for.
if he behaves in the same manner he
may also be named first.

Shri Humayun Kabir: I accept that
suggestion. It is eminently rea-
sonable and we are doing everything
to get closer relations.

He also said that there should be
closer relationship to affairs of daily
life. Something on that line is al-
ready being done. Some of the
laboratorie: are trying to evolve
a smokesless fuel for domestic
consumption. Another laboratory is
working on non-erodable mud plaster
which will help the villager to build
mud houses with less cost and will
substantially reduce the cost of man-
tenance of a village house. Another
laboratory is; working on double cast
shell roofling which brings down the
cost of construction appreciably.

The House will remember that
there were references to the Amar
Project at Ambala. Many bouquets
were paid to that Many houses
were built with double cast shell
roofing,
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1 am sure it will please hon, Mem-
bers to hear that the Road Research
Institute is working on an improved
bullock-cart wheel, improving the
axle of the bullock-cart. This is,
again, a thing which touches some
lakhs of villagers....

Shri D. C. Sharma: There is some-.
thing more in the yoke than in the
wheel.

Shri Humayun Kabir: Each hon.
Member has his own preference, Sir.
(Interruption).

I now come to another ticklish ques-
tion. I think the House can take every-
thing in it; stride. Another laboratory
is working on an improved wheel-
barrow for night-soil so that the indig-~
nity to which reference was made by
a number of hon. Members about car-
rying night-soil on the head can bhe
removed.

And, finally, on this particular point,
to come to a lighter vein, one of the
laboratories is working on iddli and
coffee, better coffee and quicker iddli.
I am sure, at least my hon. {friends
from the south will Be happy to know
that they have evolved something cal-
led instant iddli as a result of which
good iddlis can be prepared quickly
instead of waiting for 12, 14 or 20
hours, whatever the time may be.

My hon. friend, Shri Hem Barua
laid special emphasis on the need for
closer co-ordination betwen industry
and research. I entirely agree with
him. And, I am happy to say that a
step which we have taken very re-
cently will go a long way in achieving
this object. We have reconstituted the
National Research Development Cor-
poration. Since this year the National
Research Development Corporation
will have as its Chairman, the Minister
of Industries to ensure immediate
relation between the industries
and the research that is carried
on in the different national labo-
ratories. This step has  already
paid dividends; and I am sure wil] pay
increasing dividends as years go by.



There were also references by my
hon. friends, Shri Hem Barua, Shri
Narasimhan, Shri Bhattacharaya, Shri
Ghosal and Shri Singh to the question
of scientists being given proper scales
of pay and their being encouraged to
return to this country. They wanted
that the salary scales should be im-
proved. When Shri Ghosal was speak-
ing, he was mainly speaking about
things which do not concern my Minis-
try. He was speaking about the sala-
ries in schogls and colleges which are
the responsibility of the Ministry of
Education.

So far as Technological Insti.utes
are concerned, we have definitely im-
proved the salaries. And, I make bold
to say that the scales which we have
introduced compare favourably with
the scales anywhere else in the Gov-
ernment of India. In fact, when we
were introducing these scales, there
were some protests from Universities
and the University Grants Commission
that this will place the University
teachers at a disadvan'age. My reply
was that it would not place them at
a disadvntage but that they can use
this as a lever to raise ihe level of
payment to those teachers. And, 1
am happy to find that recently, the
University Grants Commission has
moved in this direction. Very re-
cently, they have taken a decision for
improving the salary scales of teac-
hers, scientific and non-scientific in the
colleges and Universi‘ies. Therefore I
believe I can claim not condemnation
but, probably, a little appreciation
from my hon. friends that I have done
something to raise the salary scales

, of teachers and not to depress them.

There was a reference to the fact
that sometimes there is a time-lag

" between research and exploitation of

research. That is a very old story. All
over the world, this has been the com-
plaint of scientists that the research
results are not immediately utilised.
In fact, an assessment was made just
before the World War 1939—45. At
that time, it was said that there is
usually a time lag of about 100 to 150
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years between any fundamental dis-
covery and its application te industry.
Gradually, that period has been dim-
inished. It is, even today, about 10
years in many countries, not only in
India. Ang if as my hon. friend said,
it could be reduced to 14 to 2 years or
even 3 years, I would have been very
happy. It is more than that. But
we are trying that this should be re-
duced. And that depends upon the
growth of scientific climate through-
out the country. When industrialists
rely on improved scientific research,
they will take to these results more
quickly. I hope that we shall be able
to see increasing reliance on science
in course of time.

Then, there was the question of
scientific climate in the laboratories.
This is a matter mainly for scientists.
Complaints wer made from time to
time that senior scientists take credit
for the work done by junior scien-
tists, Ours is a country where age has
great advantages. We have always
believed in the sanctity of the elders
in every fleld of life. Therefore, if
some of our scientists also behave in
that way, it shows that they are more
true to some of these older traditions
than to the scientific tradition. And,
I do hope that in science which is es-
sentially a matter of youth—most of
the important discoveries in science
are made before a man is 30 and by
the time a person is 40, it is very
rarely that he makes any important
or fundamental contribution, I hope
that gradually this will become the
accepted attitude of our scientists as
well. 1 can only say that we have
done a little in trying to make it
easier for the junior scientists. For-
merly, the junior scientist could not
Rublish a paper without the permis-
sion and approval of his seniors. We
have abolished that. Inspite of rome
protests from some of the senior
scientists, we have said that the junior
scientists can send a paper to a num-
ber of journals which are of the re-
quisite and recognised standard with-
out anybody's permission. We gre also
encouraging more and more seminars
and discussion groups labora‘ories so
that there is a free give and take ard
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in this free give and take the mono-
poly which at times belonged to the
older men is discarded. I certainly
agree with my hon. friend that a
good deal more has to be done in this
direction.

Now, I come to the technical educa-
tion. I am glad to find that generally
the House has approved of what we
have done. In the field of technical
education, the number of students has
more than doubled in the course of
the Second Plan and more than
guadrupled since India became free.
The number of institutions have in-
creased and we are trying to push
ahead with that programme as rapidly
as we can.

Shri Narasimhan raised the point
that there was no adequate facility for
practical training for diploma holders.
He suggested that legislation should
be undertaken for this purpose. Now,
it ig true that we cannot provide a
place for everyone. But the other
side of the story is that those for
whom we provide places do not al-
ways accept them. In the year 1956-
57, we secured training places for
1254 people but only 675 joined. In
1960-61, the current year, we secured
2387 places and only 1256 joined.
Roughly about 2000 to 2500 places
have been secursd on an average and
roughly about half of them are filled
up. The others join and get a job
and give up training. But the posi-
tion is not as bad as these figures
might sugges* because many of the
people receive training in employ-
ment. 400 organisations are co-
operating with us and many of them
contribute between 40—50 per cent
of the expenditure, There is a pro-
posal for national apprenticeship legis-.
lation which will take care of some of
these difficulties,

One other point which my hon.
friend referred to was the lack of
facilities in Madras. But I find that
in Madras three big companies are
providing the necessary facilities. My
hon. friend Shri Ghosal referred to
the decrease of science students. As
I have said already, this really per-
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taing not to my Ministry but to the
Ministry of Education. But there
again, to correct the misapprehension,
1 may say this. It was 356 per cent,
a; he said, six, seven or ten years
ago; it was 35 per cent of the total
number of university siudents; the
total number was perhaps 2'5 lakhs.
Today, it is 25 per cent of almost one
million. In other words, the number
of science students today is almost
equal to the number of university
students, some 12-13 years £go. There-
fore, I was astonished when he said
that there had been a decrease in
number. I immediately asked him:
are you thinking of the number or
are you thinking of the ratio? He
waz not clear in his mind. So far as
the ratio is concerned, it is obvious
that the ratio has gone down a little
o far as the numberg are concerned,
it is equally obvious that it has in-
creas manifold.

My hon. friend, Dr, Melko'e, said
that even this number is inadequate.
I most respectfully disagree with him
so far as engineering students for de-
grees are concerned. We have today
13500 admissions per year and we will
have by the end of the Third Plan
20,000 admissions per year. It means
a hundred thousanq students at the
degree level studying engineering and
technology. I do not think that we re-
quire a larger number than this for
the next ten years at least. We cer-
tainly do not want to create unem-
ployment among the highly trained
technical personnel such as engineers.
So far as diploma-holders are con-
cerned, to some extent, 1 agree with
him. Their number at present is
about 25,500 admissions per year or
so. The Planning Commission sug-
gested the figure of 40,000 at the end
of the Third Plan and I said
their figures were wrong; I said
it would be 50000 I am glad
to find that the Planning Commission
has already come up to 50.000. But I
am also convinced that we will not
stop at that figure. Before the Third
Plan is out the number will further
increased. What the number will be,
I cannot say because that will depend
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upon the rate of development. But it
will be certainly go up to 50,000 and
about that I have no doubt in my
mind. I am sure that Dr. Melkote
will not want that the progress should
be more rapid than the country can
bear.

He also suggested that there should
be training facilities through evening
courses and part-time courses. It is
a very good suggestion. We have
been examining it for some time. In
fact one *of our officers is just now
studying this very problem in the
Uniteq States and Russia which are
the two countries where part-time
courses and evening courses have
been developed to the largest extent.

My hon. friend Shri Achaw Singh
referred to a polytechnic for Manipur.
I wonder how he forgot that a poly-
technic is existing there since August
1956 though it is only for civil en-
gineering. We have also agreed that
this will be developed into a full
polytechnic with all three courses
during the Third Plan. Therefore, I
think he also has really no cause for
complaint.

There was some reference to scien-
tific research. My hon. friend Dr.
Samantsinhar asked: why should
there be only 38 vijnan mandirs? He
has forgotten that two or three years
ago, there were only 13. In about 7-8
years time, 13 yere established. If
in the last two years that figures of
13 went up to 38, I think that some
progress has been made. But I do
confess that last year the progress
was somewhat slow and I plead guilty
to that charge because I myself slow-
ed down the rate of development. The
reason for that was that the Balwant-
rai Mehta Committee had been ap-
pointed and we were waiting for the
recommendations of that Committee.
That committee hag submitted a most
valuable report and I hope that in the
coming financial year, i.e, after the
next two or three weeks we shall go
ahead with the scheme and we shall
have as many vijnan mandirs as pos-
sible in different parts of the country.
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Dr. Melkote also referred to the
science museum. There js a small
science museum gt the moment in the
National Physical Laboratory. We
propose to establish a National
Science Museum in Delhi during the
Third Plan. But there are also a
number of other scientific and indus-
trial museums which perhaps he for-
got. There is a museum in Calcutta—
Birla Museum of Industry and Tech-
nology. We have promised help for
a similar museum in Bombay; we
have promised help for a simi-
lar museum in  Bangalore. If
other State Governments come up
with proposals for scientific museums
of tha' type, I can assure the House
that whatever help is possible within
our Budget, we shall certainly give.

Shri Achaw Singh pointed out the
absence of vijnan mandir in Manipur,
We have sanctioned one in Manipur.
Shri Abdul Salam talked about the
improvement of fundamental re-
search. 1 entirely agree with him
that fundamental research is of the
greatest importance and we should do
everything possible for developing
fundamental research.

Now, Sir, I come to the last point on
which there was some . criticism—
India Office Library. Here again, in-
spite of the criticism of my hon.
friend, Shri C. K. Bhattacharya, 1
cannot but refer to Shri Mukerjee
first because he opened the discussion.
If you call upon him to speak first
and give him the largest amount of
time so that he has the largest num-
ber of points and largest number of
criticisms, naturally 1 must also de-
vele the largest amount of time to
him.

1 was rather surprised by some of
his remarks. He knows or at least
ought to know that this question was
practically in cold storage between
1947 and 1955. At the time when the
Library question could heive been
solved most easily, very little was
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done. There is no use going into the
past history and saying whe is res-
ponsible for that and who is not. But
it is a fact that between 1847 and
1955, very little was done, In 1955,
the question was reopened by Mau-
lana Azad of revered memory. He
had personal discussiong in London
and a note was submitted. But again,
for about a year or two nothing had
happened. 1 would submit that it is
only since the middle of 1959 that this
question has been actively pursued
and we are grateful to the Prime
Minister that he took up this question
himself when we approached him.
Some hon. Members may have seen
that the Foreign Minister of Pakistan
has actually made it a matter of com-
plaint that when the President of
Pakistan and our Prime Minister met,
instead of talking about Kashmir, at

Palam they talked about the India
Office Library.

Now, Sir, I do not know why the
Foreign Minister of Pakistan made this
remark because he himself has played
quite a distinguished and a very help-
ful role in the whole affair. For the
first time, a joint note was presented
by India and Pakistan to the UK Gov-
ernment in the autumn of 1959. Mr.
Manzul Qadir, the Foreign Minister of
Pakistan, presented it himself and
supported it very strongly. Since then
a number of discussions have been
held. T have not gone to the UK for
the purpose of the India Office Library
on any occasion, but I happened to
pass through, and every time I passed
through that country I have taken
advantage of that opportunity for
having discussions. We have had dis-
cussions not only in London, we had
discussions here also. We had discus-
sions also with the Pakistan Education
Minister. The result is that for the
first time agreement has been
reached on certain fundamental points.
I would like here to pay a compliment
also to the new Commonwealth Secre-
tary of the United Kingdom, Mr.
Duncan Sandys, who has taken a very
helpful a'titude in this matter. I am
now hoping that with the stage which
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it has reached, some progress may be
expected fairly soon.

My hon. friend complained that 1
do not say what are the terms of the
agreement. I am sure my hon. friend is
wise enough to know that when de-
licate negotiations are going on, when
it is a question of balancing the ad-
vantages and disadvantages, to divulge
those i1erms will mean that nothing
will happen at all. .

I was very sorry, if 1 may say so,
to hear the remarks of my hon. friend
Shri Bhattacharya, who in every other
matter took a very balanced view but
seemed to have lost himself when he
talked about the India Office Library.
1 do not think he will find a single sup-
porter in India when he says that he
wants the Indian Office Library to re-
main in London. I do not really know
how he can say a thing like that, he
would rather prefer the library to re-
main in London rather than give a
few manuscripts or other things to
Pakistan. He put it very very bluntly.
His view was: “If you are to give
anything to Pakistan at all, let the
Library better remain in England”.

Shri C. K Bhattacharya: My sub-
mission was that they may be given
microfilms and we may retain the
originals.

Shri Humayun Kabir: That is a
very fine suggestion from our point of
view, that we take all the originals
and give microfilms to others. That
is precisely the suggestion that the
Bri ish Government will make to my
hon. friend. If my hon. friend were
left to negotiate wih the United
Kingdom Government I am sure he
would come away quite happy with
all microfilm copies in his possession

and leaving all the originals in
London,

After all, we cannot forgest that
this India Office Library belongs to
undivided India, and since it belongs
to undivided India, Pakistan has 17§
per cent chare as a matter of right.
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Further, we have to remember that
the Library is physically in Lonon,
and unless there is complete agree-
ment between India and Pakistan there
is no question of that Library over
coming to India. Sir, my hon. friend’s
attitude is that either I get hundred
per cent or I take nothing at all. He
is certainly welcome to have his views,
but I am one of those less rational,
less logical, less rigorous persons who
would be content to have 75 per cent
it I cannet have 100 per cent.

The same suggestion I have made
to both the Government—I am giving
no secrets here—that the facilities of
the Library must be triplicated. It is
not a question of really dividing the
Library, it is really a question of
multiplying the facilities so that stu-
dents in all the three countries,
scholars in all the three countries have
the necessary advantage of using this
magnificent collection, And, Sir, by
modern methods of reproduction, mic-
rofilm and photostat, copies can be
made in a way where there is hardly
any distinction between the original
and the copy.

Sir, in these matters we have to be
very careful, and I am really very
sorry that a man of such scholarly at-
tainments and balanced views should
have made a suggestion like this on
the floor of the House, that the Lib-
rary should remain in London.

Shri C. K. Bhattacharya: Excuse
me, Sir, it I have to put forward an
explanation.

Mr. Deputy-Speaker:
him that opportunity.

I will give

Shri Humayun Kablr: I am sure
that in a day or two there will be
many let'ers in the London Times and
other papers in England who will hail
my hon. friend Shri Bhattacharya as
one of the most genuine lovers of
scholarship in the world, who is con-
tent with the Library remaining in
London. (Interruption)

CHAITRA 1, 1883 (SAKA)

for Grants 6568

Sir, the facilities, as I say, should be
riplicated and Pakistan should be
treated generously. I have no doubt
about that in my mind, and 1 am sure
the House will support me in that view
that here is something which belongs
to India and Pakistan. In my view
the British Government has no legal
claims at all. They are holding on
to something which is not theirs. We
have been saying this to them again
and again. But, as I said, thanks to
the attitude of the new Commonwealth
Secretary who has taken a very rea-
sonable view, I am seeing some hope.
I do not say that the matter has been
settled. It is a very difficult question.
It will take some years before the
thing can be finally settled, but ‘here
is a ray of hope, and if at that time
my hon. friend says something which
encourages those who are, shall 1
say, diehards—I do not know if that
word is permitted in parliamen'ary
use—in the United Kingdom or those
who are always willing to find some
fault here ln our country, naturally it
may make our friends in Pakistan sus-
picious. They have co-operated with
us in this matter. As I said, a joint
note has been submitted. We are
rpeaking in exactly the same voice.
Let not my hon. friend at this stage
bring in a dissident note. I would
appeal to the House to leave the nego-
tiations about the India Office Library
for a li tle while to be carried on in
the manner in which it is being done
without divulging anything because it
wag agreed between the three govern-
ments that nothing would be divulged
till an actual asettlement has been
reached.

I think, Sir, I have tried to answer
every one of the points raised in this
House. In conclusion, I would once
again thank all hon. Members for their
very considerate approach to my bud-
get. If I have occasionally used
fairly strong language 1 hope they
will not mind. They have also used
fairly strong language. But I hope 1
have kept within the limitg of parlia-
mentary convention, and I may assure
may hon. friend Shri Bhattacharya
that it is only because I have
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such high regard for his sobrie'y that
1 was surprised that he forgot him-
self with regard to the Indian Office
Library.

Shri C. K. Bhattacharya: Sir, I will
put in a few words only. My position
is that of the woman applicant before
the caliph's court who when told that
her child will have to be cut into two
to satisfy the two claimants agreed
that the child be allowed to remain
where it was rather than it be cut
into two.

Mr. Deputy-Speaker: In that case
one was the real mother and the other
a pretender. Here both are real
mothers.

Shrl C. K. Bhattacharya: I claim
that I am in the position of the real
mother and I would like to allow the
child to remain where it was rather
than be cut into two.

An Hon, Member: The real mother
is Shri Humayun Kabir.

Shri C. K. Bhattacharya: I put for-
ward the reasons very clearly. Per-
sons who have castigated Sir Jadunath
Sarkar for the conclusions he reached
in his history of the Maratha period
on the basis of the documents and
materials available in the India Office
Library are now in authority in Pakis-
tan. Left to myself 1 have absolutely
no doubt what they will do if they
get hold of those documents on which
Sir Jadunath based his conclusions.
They will be safely deposited not in
any library of Karachi but in the
bosom of the Arabian Sea.

Shri 8. M. Banerjee (Kanpur): Sir,
1 want to know from the hon. Minister
whether a request was made by the
people of Kanpur . . .

Shrl Humayun Kabir: Sir, is not
the debate over?

Mr. Deputy-Speaker: Yes. He is
putting a question.

Shri D, C. Sharma: Can I put a

question about my constituency also?
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Mr. Deputy-Speaker: Yes.
Shri S. M. Banerjee: Has he re-

reived a unanimous request from the
people of Kanpur that the name of the
Higher Technological Institute be made
after the late lamented Pandit Bal-
krishna Sharma? I would like to know
whether there is any specific objection
in naming this particular institution
after the late Pandit Balkrishna
Sharma. This is a unanimous request
of the people of Kanpur. *

Mr. Deputy-Speaker: Why should
he insist on knowing it here? He can
cven know it in the lobby. That was
very easy for him.

Shri S. M, Banerjee: I only want
to know whether he has any objection.
The country wants to know it.

Mr. Deputy-Speaker: Now, am 1
required to put any particular cut
motion separately?

Shri H. N. Mukerjee: Number 758
may be put.

Mr. Deputy-Speaker:
is:

The question

“That the Demand under the
Head ‘Ministry of Scientific Re-
search and Cultural Affairs’ be
reduced by Rs. 100. Desirability
of withdrawing from circulation
the first volume of the History of
Freedom Movement.” (758)

The motion was negatived.

Mr. Deputy-Speaker: ] shal] not put
all the other cut motions.

, All the other cut motions were also
put and negatived.

Mr. Deputy-Speaker: The gquestion

is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
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will come in course of payment
during the year ending the 3lst
day of March, 1862, in respect of
the heads of demands entered in
the second column thereo{ against
Demands Nos. 76, 77, 78, 9, 80, 81,
82 and 131 relating to the Ministry
of Scientific Research and Cultural
Affairs.”

The motion was adopted.

[The motiong for Demands for
Grant: which were adopted by the
Lok Swbha are reproduced below—
Ed.].

DrmanDp No. 76—MINISTRY OF SCIENTI-
rIc RESEARCH AND CULTURAL AFFAIRS

“That a sum not exceeding
Rs. 31,52,000 be granted 1o
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Ministry of Scientific

the 31st day of March, 1862, in
respcct of ‘Botanical Survey'."

DemanDp No. 80—ZooOLOGICAL SURvVEY

“That a sum not exceeding
Rs. 15,27,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in

T

respect of ‘Zoological Survey'.

DeEMAND No. 81—ScIENTIFIC RESEARCH

AND CULTURAL AFFAIRS

“That a sum not exceeding
Rs. 18,39,10,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Scientific Research and
Cultural Affairs'."”

Research and Cultural Affairs’.” Demanp No. 82—MiscELLANEZOUS Dz-
PARTMENTS AND EXPENDITURE UNDER

Demanp No. 77--ARCHAEOLOGY THE MINISTRY OF SCIENTIFIC RESEARCH

“That a sum not exceeding
Rs. 1,21,55,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March. 1862, in
respect of ‘Archaeology’.”

DeEmMaND No. TB—SURVEY OF INDIA

“That a sum not exceeding
Rs. 1,81,65000 be granted to
the President to complitie the sum
necessary to defray ihe charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in

Xl

respect of ‘Survey of India’.
DeMAND No. 79—BoTANICAL SURVEY

“That a sum not exceeding
Rs. 2294000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending

AND CULTURAL AFFAIRS

“That a sum not exceeding
Rs. 51,17,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Miscellaneous Depart-
ments and Expenditure under the
Ministry of Scientific Research and
Cultural Affairs'.”

DEMAND No. 131—CAPITAL QUTLAY OF
THE MINISTRY OF SCIENTIFIC RESEARCH

AND CULTURAL AFFAIRS

‘" “That a sum not exceeding
Rs. 3,67,37,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Capital Outlay of the
Min‘stry of Scientific Research and
Cultural Affairs’”





